Title: Discussion on the Demand for Grant No. 59 under the Control of the Ministry of Information and Broadcasting for
2008-09 and submission of outstanding demands to vote of the House.

MR. DEPUTY-SPEAKER: Now, we will come to Item No.16.

The House will now take up discussion and voting on the Demand No.59 relating to the Ministry of Information and
Broadcasting.

Shri Haribhau Jawale has tabled a cut motion to the Demand for Grant relating to the Ministry of Information and
Broadcasting. If the hon. Member wants to move his cut motion, he may send a slip at the Table within 15 minutes.

The Demand for Grant in respect of the Ministry of Information and Broadcasting and, if time permits, in respect of the
Ministry of Youth Affairs and Sports will be discussed till 6 p.m. As the Members are already aware, guillotine will take
place at 6 p.m.

Motion moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the
Fourth column of the Order paper be granted to the President of India, out of the Consolidated Fund of India,
to complete the sums necessary to defray the charges that will come in course of payment during the year
ending the 315t day of March, 2009, in respect of the head of Demand entered in the Second column thereof
against Demand Nos. 59 relating to the Ministry of Information and Broadcasting."
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s 3 It will save some of our time also.

SHRI RUPCHAND PAL (HOOGHLY): How much time does the hon. Minister want for the reply? I am asking this because at
6 o'clock Guillotine is there. Does he require one hour for replying to the debate?

MR. DEPUTY-SPEAKER: I think that one hour will be sufficient for him.
SHRI RUPCHAND PAL : Sir, he may start his reply at 1730 hours.

SHRI AJOY CHAKRABORTY (BASIRHAT): I do not know whether the discussion on the Ministry of Youth Affairs and Sports
will he held or not.
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SHRI P. KARUNAKARAN (KASARGOD): Sir, I am glad to speak on the Demands for Grants of the Ministry of Information
and Broadcasting for the year 2008-09.

I think the main objective of the Ministry, especially of the Department of Information and Broadcasting is to create good
environment, set up policy framework for the healthy development of mass media, to keep the people informed about the
Government policy and the programmes, to educate and motivate people for greater participative involvement, to serve as
a constant link between the Government and the press.

The Ministry is assisted in its activities by 14 attached and subordinate offices. The most important among them are
the Central Board of Film Certification; the Children Film Society; Director, Filed Publicity; Director, Advertising and Visual
Publicity; and Director, Film Festival. The Films Division is another major Department in the Ministry. Their main objective
is to provide and distribute documentaries, animation films, short cartoon films, etc. It means that the Ministry has a vital
role as far as education, information and cultural activity of our country are concerned. Besides that, cinema, radio, TV
channels and short films are all strong instruments in the mass media. So, here comes the importance of the Prasar Bharti.

The Prasar Bharti had come into existence ten years back. A lot of changes have taken place since then. We should
not forget that we live in an era of globalisation, privatisation and new liberal policy. There may be positive and negative
effects of this policy. So, we cannot underestimate its negative effects, especially in the mass media. So, there should be
some changes or amendments in the Prasar Bharti Act, especially in view of growing challenge from the private operators.
When we are discussing this Ministry, it is our duty, especially the Parliament, to see how far our functions have gone. We
have to see whether it has positive or negative effect and whether we succeeded in spending the money properly that the
Parliament has sanctioned.

I fully agree with hon. Shrimati Sumitra Mahajan. In 2002-03, the sanctioned amount was Rs.823 crore and the
expenditure was Rs.674 crore. In 2004, the sanctioned amount was Rs.841 crore and the expenditure was Rs.495 crore. In
2005, the sanctioned amount was Rs.895 crore and the expenditure was Rs.390 crore only. In 2005-06, the sanctioned
amount was Rs.1037 but the expenditure was Rs.807 crore only. In 2006-07, the sanctioned amount was Rs. 844 crore and
the expenditure was only Rs.701 crore. Last year, that is in 2007, the expenditure was only Rs.252 crore and the
sanctioned amount was Rs.390 crore. I think only Rs.390 crore were sanctioned because of less expenditure in the earlier
years. The budget estimate for the year 2008-09 was Rs.1497.74 crore. In this connection, we want to get a clarification
from the Ministry why the Prasar Bharti or the Ministry has failed miserably to achieve the targets. On the one hand, the
budget estimates are high and on the other hand, the expenditure is very low. It is the situation when a large number of
projects are waiting for the funds. You see the Satyajeet Film Institute in Kolkata or the Pune Film Institute, Pune. When
the hon. Minister, Shri Pallam Raju was the Chairman of the Standing Committee on Information Technology, we had the
occasion to visit these institutes.[R9]

When we visited the institute we were told that they had no teachers and no infrastructure, though students from different
parts of the country were there to study. The position still is very bad. When the Department has the funds, they are not
able to spend it. With regard to the Satyajit Ray Film Institute, a comment has been made by the C&AG. It says that the
activities of the institute had to suffer and remain limited to running one Post-Graduate course with 40 students. The plans



for short-term courses will never be implemented. Even when there are funds available with the Ministry, they are not able
to implement them. In one of the Reports that I have read about the Ministry says that the Ministry had to bring in foreign
experts to assist them. At the same time, the private persons run it in a better way. But the Department has to get the
assistance from abroad to run cinemas, or cover the news and such other things. Some introspection is essential as to why
such a situation has arisen in case of the Prasar Bharati and this Department. There should be an amendment brought
about to the Prasar Bharati Act, otherwise the objectives of this organisation would not be fulfilled. It so far could not
evolve its own style that was expected of it and also it is not yet financially viable yet. The employees are unhappy. There
is no realisation of the real spirit of autonomy. It has shortage of programmes. There is lack of imagination and there is no
quality. In some cases the Board has not been fully constituted yet. When I make these criticisms about the Department, I
would also like to mention that the Azad Train Exhibition is really a very fine achievement of the Department. It has already
visited 70 stations all over the country. The Kranti Yatrais also a very good programme. The exhibition on the 100 years of
Satyagraha is also an important exhibition. These of course are landmarks. But I would like to simultaneously add that the
goal with regard to the Prasar Bharati has not yet been achieved, especially keeping in view the challenges from the private
persons and all that.

Sir, it has been ten years since Prasar Bharati has come into existence. Around 40,000 employees now want to go back to
the main Ministry. In the Report of the Ministry it has been said that the Ministry is lacking in staff and that around 8,450
posts are vacant. We understand that this is a very strong mass media which is entrusted with the task of projecting
Government policies and also highlighting and focussing on social issues, educational issues and various other informative
issues without taking a partisan view. But many of the posts are vacant. The work load has increased. There are now about
30 channels, 60 production facilities, but funds for the software production has decreased. They need funds to develop
better broadcasting systems. On the one hand they complain about non-availability of funds, on the other hand, they are
unable to use the funds that are available for their daily use.

Sir, casual staff and artists of the AIR are discriminated against the DD casual staff. When I was a Member of the
Parliamentary Standing Committee on Information Technology, I used to receive a number of complaints from these
workers who worked on a casual basis. They work day and night, but they are not accorded the same status as that of the
DD casual staff. The Group of Ministers was supposed to take up this issue, but nothing so far has been done. In this
connection I would like to point out some of the issues of the Akashvani and Doordarshan. There have been a number of
demonstrations by the employees of these two organisations and a negotiation was assured by the Ministry and the Prasar
Bharati saying that their issues would be fully looked into. After convergence, the Engineering and the Programme
employees only were granted upgraded pay scales.[R10] At the same time, the performance of the administrative
employees is really vital and they are working in the administrative set-up. But they were not granted the upgraded pay
scales. There is no justification for that. They are all working in the same institution but when they came to the Prasar
Bharti, what is the justification for not giving the same status for them? I will ask the Minister concerned about it and I do
not know whether he knows about it or not. ...(Interruptions) The concerned Minister assured, within these two years, that
the Government is going to look into the matter and the Group of Ministers will be taking it into account. There was an

agenda for it but it was not discussed...(Interruptions) 1 take it seriously because from 22"d April onwards, the Akashvani
employees are on indefinite hunger strike. So, I request the Government to take up this issue because they have been
demanding on this issue for a long time.

Either it is Prasar Bharti or Doordarshan, we should take an independent stand because it is the Government which is
giving funds and it is deciding on policy issues . It is really unfortunate to say that, in West Bengal, there was a feeling or
panorama that it was related to Nandigram issue. We know that regarding Nandigram, there are different views by the
Congress or the CPI(M) or the Left Parties. But as far as Doordarshan or Prasar Bharti is concerned, how is it possible to
give such things to the people? That is also against the Government. I do not take it that it is the case of West Bengal or
the Central Government or Prasar Bharti. But when we take up the issue, as stated by the hon. Member, they have the
freedom. At the same time, that should be utilized. Their main objective or issue should be national integration or the
status of the nation. In some cases, we say that there is the right of expression or the freedom of expression. Of course, I
do not underestimate the freedom of expression. But these unrealistic views that we project, wrong information that we
give may really lead to communal feelings or clashes sometimes and other unwanted incidents. The Government should
take that matter seriously.

There is the electronic monitoring system brought out by the Government. But I do not think it is possible for the system to
manage because the electronic media, national media, the State media and the local media are mushrooming. There is no
control at all, as stated by the hon. Minister. There are many indecent telecasting women like the fashion parade or the



propaganda. As far as private owners of channels are concerned, they have no social obligations. What they need is the
profit or the money. Nowadays, we watch the advertisements during the serials in the television. There is 50 per cent of
news and 50 per cent of advertisements. I fear that after some years, the news items may be 25 per cent and
advertisement will be 75 per cent. That is the trend that we see especially in the private channels. So, the Government has
to take strong steps in this regard. There are about ten million viewers everyday, be it the case of Prasar Bharti or the All
India Radio. So, their importance is very clear. The Government has to take strong steps to control the media and it is on
this basis that I said it in the initial st[MSOfficel1]age. ...(Interruptions)

15.00 hrs.[MSOfficel2]

Compared to other television channels, Doordarshan is doing a better job. So, we have to praise and protect the
Prasar Bharati and the Doordarshan. I do not under-estimate their importance because it is only the Doordarshan and the
Prasar Bharati which are playing a vital role. I have pointed out the shortcomings. Now, we can watch Lok Sabha Channel
because it takes up very serious issues, though it also shows films and serials. But that is not the case as far as private
television channels are concerned.

We have to think about globalisation and liberalisation. Of course, the Government supports globalisation and privatisation
to a great extent. As stated by other hon. Members also, we have to see its effects on our mass media, culture, education,
etc. So, the Government has to take that issue into consideration.

Initially I said that there is a big gap between the expenditure incurred and the Budget sanctioned. We have allotted Rs.
1,497.74 crore for the next year. How is the Ministry going to spend it? I would like to know whether there are any good
plans or not.

I would request that all these issues have to be considered.
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*SHRI E.G. SUGAVANAM (KRISHNAGIRI) : Hon. Deputy Speaker, at the outset let me thank the chair for giving me an
opportunity to speak on the Demands for Grants pertaining to the Ministry of Information and Broadcasting. I extend my
support to this Demand for Grants on behalf of our party, Dravida Munnetra Kazhagam.

Broadcasting in India has witnessed vast improvement and expansion ever after the introduction of cable TV in India in
1992. There used to be collective viewing of TV in the villages where the villagers gathered in a common place in the village
to watch the community TV sets. When compared to that the changes we now witness are manifold. It is astonishing but
true that even villagers can keep pace with city dwellers in TV viewing with the advent of cable TV.

Introduction of DTH is a milestone in cable TV transmission. Even people in the rural areas can receive quality picture now.
It is found to be more clear than even cable TV.

Entertainment is given priority in many of the TV channels. Only few among them give importance to informative and
special programmes. Still there is a need to expand educational programmes. It is necessary to keep the masses informed
of the social changes brought about through development activities. Hence I urge upon the Union Government to
strengthen educational broadcasts.

In Tamil Nadu the Governemnt led by our leader Dr. Kalaignar Karunanidhi has started distributing colour TV sets from
2006 free of cost to families living under below poverty line. Now the Government of Tamil Nadu headed by our leader
Kalaignar has extended this benefit to all the families that have got family ration cards. Wide spread availability of TV set
has brought about a revolutionary change. Hence I urge upon the Union Government to take this scheme to all other states
in the country and bring about a revolution in the spread of Information and Broadcasting.



*English translation of the speech originally delivered in Tamil.

Cable TV operators charge exorbitantly and they threaten the public who raise objection to heavy charges. To obviate this
problem Hon. Chair Minister Tamil Nadu has nationalized cable net work transmission. The Government cable TV can now
few cable connections at economical rates. Hence I urge upon the Union Government to consider expanding it to all the
states.

Film Industry contributes to tax revenue of the Government in a big way. In the last two years alone more than 50,000
crores of the rupees have been earned in this filed. But the living condition of the workers in the film production units must
improve. Hence I urge upon the Union Government to set up a Fund to ensure social security for the workers and artists in
the Film Industry.

The guidelines given to the Censor Board must be streamlined. Excessive violence and public display of obscenity must be
restricted. Depiction of national leaders and physically challenged people in a poor light must be avoided in our films and TV
programmes.

The quality of broadcasting and telecasting must improve. State owned Radio and Television Organisations must overcome
shortage of staff and must go in for increasing staff strength and enhancing programme quality. Ever after setting up of
Prasar Bharathi the service conditions of staff have become uncertain and even those who have been recruited as
Government servants are left in the lurch. As the employees of Doordarshan and Akashwani are like a link between the
state and its people, they must be extended with all the pay and perks on a par with Government servants. The grievances
of these employees must be redreased. For more than 20 years Programme Executives have not got even a single
promotion because of the wrong policies of the Government especially the Information and Broadcasting Minsitry.

It is a welcome move that more and more FM Broadcast services are permitted in the private sector. In between the
entertainment programmes they must relay news bulletins also. Community radio must be encouraged. Television must
pervade through all the villages cent percent.

Cinema Industry is investment oriented and film making calls for huge investment. But unscrupulous elements are bringing
out illegal VCDs and make money causing huge loss to the original movie makers. I urge upon the Government to take
severe action to prevent the menace of illegal CDs.

Film festivals and Film Award functions must be organized in different parts of the country. There must be Film Festivals in
all the four regions of the country every year.

I also urge upon the Information and Broadcasting Ministry to modernize our broadcasting stations. Old gadgets are used
still resulting in poor quality transmissions. Hence Information and Broadcasting Ministry must step up measures to go in
for modern equipment and state of the art technology.

The state owned media appears to promote just one or two sport events. This must be changed. All the disciplines of
sports must find place in TV broadcasts. Even our national game, Hockey gets a step motherly treatment. Hence
Information and Broadcasting Ministry must promote all the important sports events.

Chennai city is emerging as a hub of information and communication technology and also as a centre of multi media. A film
institute or a communication institute of international standard must be set up in Chennai. Hence I urge upon the Union
Government to set up a Mass Communication Institute there.

Dharmapuri and Krishnagiri in my constituency may be provided with broadcasting stations and ensure fulfledged
broadcasting from those towns that may benefit the backward rural areas surrounding them.

Film Industry must be recognized and accorded the status of a fulfledged industrial sector. Liberal credit facility through
Nationalised Banks must be extended at reduced rates. I also urge upon the Union Government to look into the long felt
demands of the doyens of the Film Industry. I also urge upon the National Pothigai Tamil TV Channel as a full fledged 24
hours channel.

The Government of Tamil Nadu is encouraging the film makers who promote Tamil in our state. Similarly every state must
be encouraged to promote their language and culture.

In metropolitan cities like Delhi, Cineplex and multiplex have emerged and charge exhorbitantly Rs.300 or 400 per ticket.
The Government must take care to see that public viewing and collective viewing of films are encouraged and they are not
beyond the reach of the poor people. Films that promote places of tourism importance must get incentives. Wild and pet



animals used to be star attractions in films earlier. Now animals can not be cast in movies that easily. Even mere showing
of animals like pets call for permission from Central Animal Welfare Board. This unnecessary restriction must be lifted.

Extending my support to the Demands for Grants to the Information and Broadcasting Ministry, let me conclude.
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* SHRI M. APPADURAI (TENKASI) Information & Broadcasting Ministry for a long time used to function as the eyes and
ears of the Union Government spreading its arms to the length and breadth of this vast Country and it is now seen to be
shrinking. Due to non expansion of its seven media units, due to go slow procedures in the matter of recruitments and due
to non-progression in constructing new buildings for various media units it appears that the functioning of Information &
Broadcasting Ministry has not increased commensurate with the increased spurt of activities in the modern Information &
Communication era.

Both the state-owned Radio & Television are broadcasting programmes in such a fashion that it is evident that they
are functioning without adequate funds and are unable to engage better talented outsiders. Both Akashwani & Doordarshan
used to attract a vast majority of our people and they now continue to function without being able to put up a matching
competition to the emerging private TV channels and Radio Broadcast. Only in few places the state owned media are well
received as there is no alternative.

In a vast populous country like that of ours it is essential that the vital control over media especially news media must be in
the hands of a democratic government. Even in USA, a great power in this unipolar world it is not that easy to establish a
media organization like Radio or TV stations or channels. But in India we find the mushrooming of TV Channels and FM
radios which is both good and bad. We can allow healthy competition but we cannot forego the rightful place that must be



there for the state owned media which alone can be more accountable to the public in the democratic body polity.

In a country like India where people of various hues coexist and people from different cultural backgrounds live together
speaking different languages scope for misunderstanding must be minimal. So the media must be more

*English translation of the speech laid on the Table in Tamil.

responsible and careful. So when we allow private sector in broadcasting it must be entrusted with well meaning
organizations and it would be better news broadcasts are carefully monitored by the state while allowing free hand to the
private sector in broadcasting educative programmes and entertainment programmes. I express this view without
suggesting censorship but with a concern to ensure that this country remains integrated preserving its unity in diversity.
Capitalistic forces must not eat away the vitals of our constitution especially the ideal socialism that is there in the
preamble of our constitution. Hence I urge upon the Information and Broadcasting Ministry to tread its path carefully.

The state owned Radio and TV have now been entrusted with Prasar Bhararthi. Not much has been done except for
stripping off the employees their status as government employees. The Programme Executives who were selected as
gazetted officers through Union Public Service Commission have been made employees of a corporation overnight due to
which they stand to lose many things. Since there was a long dealy in deciding their status even the first promotion has
been denied to many of the Programme Officers for a long stretch of time which unimaginably remains to be a long gap of
more than eighteen years and twenty years in the care of many. This is totally unfair and unacceptable. The Union
Government that has got to be a model employer must not shirk its responsibility. The employees of Akashwani and
Doordarshan have not been covered under the sixth pay commission though the Union Cabinet took a favourable stand.
This must be taken care of at least during the time when the high powered committee goes into the sixth pay commission
report .

The Union I&B Ministry runs a Film and TV training institute in Pune. Considering the fact that both in Tamil Nadu and
Kerala many films are made and also the fact that the film industry there is as old as the Bombay film industry, there is a
need to establish a Film and TV institute in Tirunelveli that will benefit all the southern states especially Kerala which is
known for producing many Art Films and new wave movies with Social consciousness.

In a democratic country it is necessary for the government to ensure that all the measures of the government reach the
people and it is also necessary that the news about them must reach the masses ahead of the implementation of various
schemes and projects . In the light of the fact that many a Socio-Economic changes are taking place in this era of
golbalisation and economic liberlisation, the government must not let go its pivotal role in holding both people and media
together in its arms. Hence I urge upon the Union Government to encourage State Governments also to handle the affairs
of media broadcasts if it is very necessary to shed its burden.

Cable TV network and private channels must not be allowed to exploit the gullible masses. They also must be ear-
marked with a role in the duty to empower and enlighten the people of the nation and private players must also carry the
National programmes put up by the State media organizations at least for certain fixed hours to share their role in Nation
Building. I urge upon the I&B Ministry not to shirk its responsibility and diminish its importance and relevance.

* SHRI KIREN RIJDU (ARUNACHAL WEST) : Sir, I support the demand for grant under the Ministry of Information and
Broadcasting. The Ministry is going very slow in North-East in with regard to expansion.

I would like to request the Minister for Information & Broadcasting to kindly sanction the posts for special news bulletin
programme in All India Radio for some smaller tribal dialects in Arunachal Pradesh.

Why Government cannot grant the sanction for creating of news bulletin for some tribal people. This Govt. talk about tribal
welfare so much but the policies are going against the tribals.

The State Govt. of Arunachal Pradesh also requested the Ministry. I have already ask the Ministry many times. The Hon'ble
Minister also assured on the floor of the House. But nothing is happening to fullfill the demand and dream of the tribal
people of Arunachal Pradesh.



If this demand is not fulfilled then we will term this Govt. as anti-tribal and anti-Arunachal.

* The speech was laid on the Table.

SHRI TATHAGATA SATPATHY (DHENKANAL): Mr. Deputy-Speaker, Sir, at the outset, I must congratulate the hon. Minister
that after many, many years, the Demands for Grants relating to the Ministry of Information and Broadcasting could be
discussed in the Lok Sabha.

Albeit it is a fact that his party's leadership has not been fair to him and has deprived him of the Ministry of Parliamentary
Affairs, yet as a young person, we have admired him from a distance. He has been a constant fighter against adventurism
and opportunism of all kinds and especially from the Left in his home State. We admire him for that and we wish him all
success in his able war against Left opportunism.

Sir, it is a matter of great concern that when the Ministry had proposed for the 11th Plan, an outlay of Rs. 16,829 crore, a
meagre amount of Rs. 5,529 crore has been allotted to this Ministry of Information and Broadcasting.[r17]

It is an extremely sad incident although it has to be admitted that the demand of Rs.16,829 crore was four times of what
was allotted in the Tenth Plan. That amount at that time was Rs.4,831 crore. It is about six times of what the Ministry
could spend. Unfortunately, the Ministry could spend only Rs.2,808 crore in the Tenth Plan. It speaks volumes about the
executives, about the bureaucrats and about the way the Ministry functioned in the last Plan.

But it is said, never say die, and we hope that under this present administrationa€”I would not use the word,
regimea€"hopefully, a change will come about, especially because the media and entertainment industry in this country is
growing at a whopping 18 per cent, which is much higher, nearly double of what the Indian economy is growing at. The size
of this industry is estimated to double in the next five years, and to help in this growth, the Ministry of Information and
Broadcasting has to be extremely industry friendly.

15.41 hrs.
(Shri Varkala Radhakrishnan in the Chair)

We have heard many hon. Members of Parliament criticizing fortune forecast, criticizing star gazing, criticizing movies,
which is all fine, to say that this is bad, and only show us things that will teach us how to save ourselves from HIV-AIDS or
stuff like that. We admit that, as a public service broadcaster, both Doordarshan as a television network and All-India Radio
as a radio network.

We have immense responsibility. But whether these responsibilities are being well-cared for and whether the
Ministry is aware of its responsibilities is a big question mark. A simple thing is that till February, 2008, Prasar Bharati



Board had seven vacancies. The Government could not fill up the vacancies. Surprisingly, there was not even a DG of AIR
and Doordarshan. Similarly, when we see the development taking place in the sector of media, we find that the whole
world has migrated to HDTV, High Definition Television. It will definitely mark a paradigm shift if Doordarshan could get on
to the HDTV platform.

I have been a Member of the IT Committee for the past four years, I know that the Committee has been
recommending that Doordarshan and the Ministry of Information and Broadcasting have to concentrate and move ahead. It

is unfortunate that in our 43 Report, the Committee had very strongly recommended that HDTV is the next step forward
to go to meet the future, and it should be taken care of. But a year has passed by, and nothing has been achieved in this
field.

I would like to mention something about the Children's Film Society of India. At one point of time, it was decided that
the CFSI will set up an integrated unit at an integrated place where they will produce; they will exhibit; and they will do all
ancillary works at Hyderabad. Nearly Rs.7 lakh was spent on that. But, unfortunately, although everybody in the Ministry
knew that CFSI is a very small establishment and it has majority of its people in Mumbai, yet when you wanted to migrate
to Hyderabad, nothing really was done in Hyderabad, and today CFSI is as it was 10 years or 20 years ago.[m18]

The world is changing. We are in the 215t century. It is essential that we educate, we inform and we entertain our children
also. How do we do that? Are we giving enough importance to the Chidren's Film Society of India? We are not doing it. I
would take this opportunity to request the hon. Minister that he should sincerely think of taking it out from Hyderabad. I am
not speaking against Hyderabad or Andhra Pradesh. But I am saying that in these nine years since no response has been
received by your Ministry, I would invite you and our Government, Biju Janata Dal Government, led by Shri Naveen Patnaik,
would be happy to invite you and we would request you to put up a CFSI integrated project at Bhubaneswar or any other
place that you think is suitable in Orissa like Sambhalpur or even Kalahandi. It would go a long way in not only helping the
eastern part of the country but you will be able to attract lots of talents from Bengal, Chhattisgarh, Jharkhand, Orissa,
Andhra Pradesh and Madhya Pradesh which is a huge part of this country, to come and work there. You will only encourage
them and you have to think in these lines.

Sir, another point that I would like to mention is about the international channel of Doordarshan. There are two channels of
Doordarshan — DD News and DD India — which could actually compete. Many of us are speaking against CNN or speaking
against BBC. I would consider that we have arrived at a stage, we have arrived at an age where we have to respect
competition, not denigrate them. It is necessary that we understand why are they successful. When the same leaders in
this House speak against CNN they must realise why are they watching CNN or even BBC. They are watching it themselves
because those channels seem to be more dependable. &€; (Interruptions)

Sir, I need more time. Today, fortunately, for Doordarshan all the private news channels have become, kind of, repetitive. If
a boy falls into a well that is big news for all channels for the whole day. If a lady is brutally beaten up by some of her
neighbours, that is news for the whole day. That is fodder for these channels for the whole day. I have travelled to different
countries. People there, not only people of Indian origin but people of those countries are interested to know what is
happening in India. You take the example of North African countries, Central African countries. You take the example of all
the five CIS countries. Right from North Africa up to Indonesia and Malaysia — all these countries love Indian programmes,
they love Indian movies and they love Indian songs and culture.

Sir, in today's world when you are fighting the Left, we also say that imperialism of that kind must be set aside. This is an
age when you have to be imperialistic in your culture. The Indian culture can completely destroy every culture — not
destroy, but I would correct myself — can overtake every other culture and you can beam programmes to all these
countries and they would love to watch Indian programming which unfortunately we are not able to do.

In all the CIS countries you cannot watch any Indian TV channel unless you take Indian cable operator's connection or
Indian satellite dish antenna. We should also think how we can make the international channel of DD proactive, how it can
reach other countries and how you have to negotiate with other satellite operators that they beam these two channels and
we spread our cultural imperialism through that. ...(Interruptions)

MR. CHAIRMAN : Please conclude now,

SHRI TATHAGATA SATPATHY : Sir, you promised me more time. The FM was supposed to be for the public at large. But
today what do we see? The FM has been cornered by two-three industrial groups. They are getting an access or free run
throughout this country just because they have millions and millions of dollars. Those people now calculate only in dollars.
Only you, as a Leftist leader, and I, as a common man, think of Indian rupees. We have the highest regards for you. The



BID as a group has the highest regard for you. [k19]

Sir, you and I calculate in Indian rupees, but they calculate in US dollars. They have billions of US dollars, and they
can buy properties all over the country and all over the world and they are also taking over FM in large numbers. I would
request the hon. Minister to look at this policy once again to bring into the FM sector, at least, a sensibility and a sort of
level-playing field where small operators -- who are socially more responsible -- come in and play a socially more vital role.

Today, only the rich and the famous have a say in India. When you are giving out FM stations, you are either looking at the
big money people or you are looking at your political supporters as is very evident in Orissa itself where out of three
stations, two belong to big industrial houses and one belongs to a Congress supporting organisation. It is indeed a sad
case, and I would expect and request the Minister that a time has come when he has to think of allowing colleges,
universities, journalism institutes including your IIMC to have citizens band radio or FM stations at a very low affordable
cost whereby they can carry the Government's message. Government is a perpetual thing, and I am not saying UPA or
NDA, and I have not specified any political groupism. I am only saying that the Government's message should reach in a
more effective manner to the people.

It is essential that a realistic view ...(Interruptions)

MR. CHAIRMAN: You have covered all points. Therefore, please conclude your speech.

SHRI TATHAGATA SATPATHY : I will mention a couple of points more, and I will conclude my speech. ...(Interruptions)
MR. CHAIRMAN: Let Shri Suresh Prabhu speak now.

...(Interruptions)

SHRI TATHAGATA SATPATHY : The DD used to have programmes on literary giants of different States, and today those
programmes have been stopped. We do not know the reason for these programmes being stopped. Is it a lack of
sponsorship or initiative taken by your officers and bureaucrats? You have to look into this issue also.

Recently, there was a huge social diwas in Orissa called the Ashok Ashtami, which is not only celebrated in Orissa, but in
many parts of Eastern India also. There were more than three lakh people congregated in front of the Lingraj Temple in
Bhuwaneswar on Ashok Ashtami day, but surprisingly, DD, Bhuwaneswar did not have a single line about that news. On
the contrary, DD goes out of its way to cover some silly social programme with some silly dancer from the movies or some
theatre personality who has no social relevance at all.

On the one hand, while we are criticizing film personalities and the movie culture, we have to admit two things. We lack in
social leadership because of which we have nobody else to fill up the vacuum, which if the film industry is not there today,
could be filled up. On the other hand, we have to admire the film industry for what it is doing for the image of India.
Outside India, people think that all these MPs, politicians run after women as these are beautiful women who are capable
of coming into movies.

MR. CHAIRMAN: Shri Suresh Prabhu, you can start your speech.
...(Interruptions)

SHRI TATHAGATA SATPATHY : Yet, in reality, we know that it is not that everybody is a millionaire in India and everybody
is not driving big cars. But, unfortunately, the Government also has to realize that the voice of the poor masses and the
middle-class has to be heard, and you cannot ignore them.

MR. CHAIRMAN: Please conclude your speech.

SHRI TATHAGATA SATPATHY : Sir, since you are insistent, I will cut my speech short as I respect you. Therefore, I will
mention very briefly to the hon. Minister that my constituency Dhenkanal has had the good fortune of having an IIMC put up
there by one of his predecessors.

MR. CHAIRMAN: How can this debate continue if you do not cooperate with the Chair?



...(Interruptions)

SHRI TATHAGATA SATPATHY : It is a very good institute, but no attention is being paid to IIMC. Therefore, I would
reguest the hon. Minister that IIMC, Dhenkanal should have a full-time principal. It does not even have a full-time principal.
There is only one person in-charge, who is doing a good work. Even IIMC, Delhi does not have a principal. Therefore, I
would request that IIMCs both at Delhi and Dhenkanal should have full-time principals.[r20] They must be given the full
Faculty.

MR. CHAIRMAN : Mr. Suresh Prabhu, you can start. All normal methods have failed. This is a difficult job. If you do not
cooperate, how can we conduct this business?

SHRI TATHAGATA SATPATHY : Sir, it will be done.
The Minister should also ensure that good Faculty is given to these Institutes so that these Institutes become successful.
MR. CHAIRMAN: If you have any additional points, you give them in writing. You need not take the time of the House.

SHRI TATHAGATA SATPATHY : When Doordarshan started in 1972-73, when again there was an I&B Minister from our
home State of Orissa, there was a studio in Sambhalpur in Western Orissa. Western Orissa has been a neglected area of
this country by the federal Government. I would request this hon. Minister that the Doordarshan Station in Sambhalpur
should be immediately reactivated and upgraded. It should start functioning as a full-fledged Doordarshan Station from this
fiscal year.

MR. CHAIRMAN: Mr. Suresh Prabhu, you can start your speech. His further speech will not come on record.
I tried my level best several times. Please conclude. With all respect to you I tell you, please conclude.
SHRI TATHAGATA SATPATHY : I am concluding, Sir.

The Censor Board is another bone of contention. Nobody comes to know what the criteria for selecting the members of the
Censor Boards in different parts of the country are. Who are the members? How are they chosen? Are they chosen with
political motives? Are they chosen because of their social standing? Are they chosen for their qualification or specialization
in fields concerning media or films? Who are they? This question troubles many people in this country. Today many hon.
Members were shouting that there is obscenity in media today and there is nobody to check. This is one small example.

MR. CHAIRMAN: What is the difficulty in concluding? I do not understand this. People who cannot control themselves, what
can they do?

SHRI TATHAGATA SATPATHY : Sir, I take you as my guide. When you are here, you are our guide. We respect you, Sir. You
are our role model, Sir. Everybody accepts that, Sir. Even your colleagues accept it. As a role model we respect you.

MR. CHAIRMAN: Nothing will go on record now.
(Interruptions) 3€; *
SHRI TATHAGATA SATPATHY : Kindly do not be cruel to me, Sir. I represent a backward State of Orissa.

MR. CHAIRMAN: This is obstructing the proceedings of the House.

* Not recorded.

SHRI TATHAGATA SATPATHY : Sir, at the end I would like to say that today a stage has come when the newspaper
industry in this country is mortally in threat of death. All small and medium, especially regional, dailies are about to close
shop because newsprint prices have gone up.



MR. CHAIRMAN: The microphones will be off now.
(Interruptions) G€; *

MR. CHAIRMAN: Your speech is not being recorded. You are doing a futile exercise.
(Interruptions) G€; *

MR. CHAIRMAN: What can be done?

(Interruptions) G€; *

* Not recorded

SHRI SURESH PRABHAKAR PRABHU (RAJAPUR): Sir, we are discussing about the Ministry of Information and Broadcasting
but some part of the speech of my predecessor was not broadcasted at all. My friend, Shri Tathagata Satpathy was
mentioning about our Minister, several of his portfolios were taken away. Therefore, he was feeling sorry for him. But just
to remind him and others, Shrimati Indira Gandhi was an Information and Broadcasting Minister before she became the
Prime Minister. Shri L.K. Advani, the Prime Minister-in-waiting, was the Information and Broadcasting Minister in 1977, I am
not suggesting anything now because the field is already crowded and there are too many candidates. So, I am not
suggesting anything and there are too many suggestions already.

I would like to start my speech by saying that I would request the Minister to please go through the mandate of this
Ministry. The rules of business very specifically prescribe and stipulate that amongst several things that the Ministry is
supposed to be doing, one of the most important things that the Ministry is mandated to do is to involve the people in
development activities. I would like to know from the hon. Minister as to how this Ministry has fulfilled this mandate. What
are the activities that were undertaken by the Ministry to make sure that common people of India were involved in the
development activities?



I was going through the Annual Report very carefully. I did not even find a mention as to how this has been fulfilled. It is a
piece of matter of omission - what should have been done, what has been stipulated in the rules of business and the other
one, which is not mentioned, which should have been now part of the Ministry's job; it is not just Radio, not just Television,
not just print media but also one of the most emerging media of reaching out to the people is the Internet. I was just
wondering — is this Ministry supposed to be doing this or not? I do not find any mention here. So, I would request the
Minister to actually look into the emerging source of the media, through which we would like to go to the people.

Mass media is one of the most important part of the Ministry's responsibility. In fact, Shri Satpathy runs a very successful
newspaper. He was trying to highlight the problems of the small and medium sized newspapers. I would say that there are
a large number of newspapers, periodicals and publications which are published at district and sub-district levels, taluk
level and above. Hence, I would request him to play a special role and emphasis on how to take the cause of the small and
medium sized newspapers because they are the ones who really reach out to the people. They are the ones who are close
to the people, working from small places. Therefore, I would request him to do that.

I was just listening to at my colleague who is from the Left parties; he was mentioning about the freedom of expression.
This is one of the most important things, about which, each one of us is proud of We all become the Members of
Parliament and actually enjoy that freedom of expression. But it is the job of the Ministry also to ensure that this happens. I
was just thinking into one interesting fact that when Tasleema Nazreen was in India, the Government told her that she can
practice literature but not religion. Then, the Dalai Lama was trying to say something and he was told to practice religion
but do not practice politics. So, one person is supposed to practice religion and the other person is not supposed to practice
religion. How does this freedom of expression really gets manifested? I would like to really know from the hon. Minister
because there is a very confusing signal as to what the Government is trying to say to the people.

16.04 hrs.
(Dr. Satyanarayan Jativa in the Chair)

The issue related to expression of freedom would form part of the Code of Conduct. The Ministry devises this Code of
Conduct from time to time. I would request that it should be done in @ manner that would not infringe the inherent freedom
of all the print and other forms of media because this is an extremely important thing. In the garb of using the Code of
Conduct, we should not try to bring it as a codification of rules, which will not allow people to say something which they
would like to say. The job of the Ministry is to actually come out with guidelines and procedures at a time when some of
the important unfortunate events that take place. For example, the death of the Head of the State and the Government.
How to handle it? This is something that goes into this. I would request the Minister to look at something different from
this. [r21]

I would like to remind the Minister about the way the whole media was working -without even running the
commercials for a long time when 9/11 incident happened in the United States. In India, if there is an earthquake or some
other natural calamity how media should handle it is something I would request him to really look at it. It should be in a
manner that would not touch the sensitivity of the people who are affected as well as it should not portray the wrong
image about the country. So, this is something with regard to the code of conduct.

I would like to remind the Minister that sometime ago we passed a very landmark legislation in this House which tries to
bring the poalitical reform in India and its framework. One of the things said there was that all the political parties will have
a right to have Air time on television. The public television was offering that and we are in fact doing it. Under the law
private television is also supposed to be providing time to all the political parties but the rules for that have not been
framed. I would request the Minister to really come out with this. This will provide a great opportunity for all the palitical
parties to express their ideas and views. In fact, this will really address the key problem that we face today. Elections
mean use of lot of money. If the Minister can really come out with this, he will be doing a great service to our people.

When Shri Rajiv Gandhi was the Prime Minister, he declared Konkani as one of the Scheduled languages. I would request
the Minister that having done that, the next logical step — he being a great leader — would be that he must ensure that
Konkani programmes are really dedicated and there should be a special channel which should run these programmes.

While I am talking of the national issues let me also remind the Minister about my own constituency— I am here
because my constituents have elected me. In my constituency, unfortunately I find that transmitters are so weak that many
people are not even able to see the programmes. So, Sindudurga and Ratnagiri districts of Maharashtra should receive
special attention, as other districts are receiving. We should try to provide high frequency towers for that and I would really
request you to do that.



My other suggestion and my request to the Minister would be — this is the mandate of the Government — that all the
Government programmes should reach the people. That is what he should be doing. PIB is doing that job. You have got a
media out-reach programme to make that happen and I congratulate you for that. For a healthy democracy I would request
you to also allow the Opposition Parties to take part in this programme. They can come out and say what they say here.
This is a very healthy way of reaching out to the people. You can say that this is not a programme of just one political party
but a programme of the country. Particularly with regard to the National Rural Employment Guarantee Scheme which the
whole House had passed unanimously, why can all the political parties across the spectrum actually not reach out to the
people on this programme?

I would wind up because I know my friend has taken a little more time. I would compensate for that. There are employees
who are agitating and are on hunger strike in Jantar Mantar. Sir, I am concerned that none of them should lose their lives. I
would request the Minister, who had also been a trade union leader sometime ago — in fact he started his political career
as the Chatra Parishad leader — to please send some officer there. It will be a good idea if the Minister meets them, talks
to them and tries to settle the issue.

SHRI AJOY CHAKRABORTY : First of all, I would like to convey my congratulations to the hon. Minister for being chosen as
the Best Parliamentarian for this year.

After a long time, this subject has come up for discussion in this House. I shall try to conclude my speech within the
stipulated period. So far as my knowledge is concerned, the Department of Information and Broadcasting is a very
important and vital Department of our country. Strong mass media is not only one of the pillars of our Indian democracy but
also a pillar for the freedom of Press, freedom of speech and freedom to exercise our democratic rights.[R22]

Sir, now-a-days, our Doordarshan and Akashvani have to face tough competition from the private TV channels. Everybody
was very much worried about it right from Shrimati Sumitra Mahajan. Other Members have also categorically narrated that
the films and programmes which are being shown by the private TV channels are very much obnoxious for the country and
are injurious for the country. They are spoiling brains of our children. This is a fact.

Doordarshan must be popularised by showing culture, heritage and education of our country. Now-a-days, a cricket
tournament is going on involving Kolkata, Mumbai, Hyderabad and other teams. But I am sorry to say that not only film
artists but also political leaders are all in Kolkata and print media and TV channels are showing that they are jumping at joy
after Kolkata team. It is being shown by the private channels but they do not show hockey or football or athletics or other
sports. So, Doordarshan has to face tough competition from these private operators.

Sir, you know better than me that the private TV operators and the private TV channels are showing full vulgarism.
They are showing it in the name of advertising the show and they are showing practically naked woman in private channel.
I do not want to name that channel but in the name of freedom, they are showing vulgarism, sex, crime and everything.
They are spoiling the minds of our boys and girls. That is also reflected even on the streets. The number of abductions and
kidnappings is increasing day-by-day due to the performance of the private TV channels and operators. So some regulatory
authority should be set up. There should be some code of conduct. Some regulatory method should be adopted by the
Government. I think the whole House would support the hon. Minister, if such a Bill is brought before this House,
unanimously because we have to fight and combat this vulgarism, sex and crime. It is because our heritage, culture and
history are being forgotten by the young people.

I want to draw the attention of the hon. Minister to another thing. I am a resident of the border area and the hon. Minster
is also a resident of the border area. Both of us are living in the Indo-Bangladesh border area. In those areas, we do not
receive Doordarshan transmission or Akashvani transmission but the Bangladesh transmission is very strong there. Same is
the case with the Pakistan transmission. It comes very clearly in our televisions. Their signals are catching our radio also.
So, our transmission in the border areas should be improved. This point has been raised so many times in this House by so
many of our colleagues. They have put questions to the Minister concerned in this regard.

Another thing is that Foreign Direct Investment is coming in this sector. Already the Government of India have cleared 37
projects. I do not know what will be the utility of FDI in these projects which are meant for our people.[R23]

So many of my friends here have already submitted that the employees of the Akashvani and Doordarshan have started an
agitation for resolution of their demands and five of them are sitting on an indefinite hunger strike in the Jantar Mantar.
Everybody is very much worried about it. I would like to request the hon. Minister to kindly visit them and assure them that
he would look into their demands which we think are just and fair. He should intervene in the matter and try to fulfil their



demands thereby saving the lives of the employees who are sitting on an indefinite hunger strike.

Sir, T would not dwell on everything as many of my friends have already mentioned about them. But I would like to mention
a point about the implementation of the Universal CAS. It has not yet been implemented though the Government assured
that Universal CAS would be implemented. In the absence of this Universal CAS, the cable operators are taking undue
advantage and are indulging in unfair practices by doing anything they like. The Government should intervene in the matter.

Sir, finally, I extend my support to the Demands of this Ministry. I would also like to request him that he should take
stringent steps against private TV operators who are indulging in broadcasting vulgar programmes. There should be some
regulation for this. I hope the entire House will join the hon. Minister in his effort for upholding the heritage and culture of
our country and also saving our young minds.
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fzamoal, fRugt b gar G 3, qot ge gferfifar &, smu 31 ygofor w1 Jwrar Adt we Ramse @5 200 g 03 gu A 3l 3odiol Ygelor fven
G2q9lol DI DI e of dol, $A U2 AD ciolofl aIfdy) Mot Y112 sctl @ JSIgeT 2ol I St Dl fben 8 312 33d g1 Sl fbedl féars it
g, 3ud fere Irredt oft 3iffics d@IS &) 33 a BRIGT 81 3@l 87 3PR SAGI IRIcC cid? fbear fGzars s 38l &, dl 33 ofdAlel 2l &l &, 33A
DIE BRIGT ol dIcll ofdl 3] 3P SNt DRI &, 308 gl e Ricrofl aifge) 308 deor 3 ordl 22aon aifge; wewn 3 o Briqur A 62 8,
AIOR oI foricqur 3 368 Breicur A g2 Maw) 368 I DS DI AN SIS
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8191, & o1dl Sirorcl) srcd AT, Fazer AR ol ardy, el Axpfer sl Iz Rl adt FaraR e ser aifde) sty Jor & wga greft
162 &, QI sferert 2, 368 fearol arel dotcll @Y 318 AGISE 3T Sit ool T ofell Ygofel 3, ard A dIf oft &, feeft urdf ¥ 8, s 26 scor
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SHRI N.S.V. CHITTHAN (DINDIGUL): Mr. Chairman, Sir I rise to support the Demands for Grants under the control of the
Ministry of Information and Broadcasting for 2008-09 presented by our young and energetic Minister.

Sir, we know that healthy policies introduced by our Ministry have resulted in the booming growth of broadcasting sector.
The annual growth rate in television is projected to be 22 per cent and on the radio side, it is projected to be at the rate of
28 per cent over the next five years. Though there are 110 million TV households and 132 million radio sets in this country,
there is almost a void in terms of policy guidelines and legislations pertaining to this sector. A framework was set in place
by this Government defining the terms and conditions for seeking permission for uplinking the channels from India and the
setting up of teleport and other infrastructure.

Sir, our public broadcaster Prasar Bharati through All India Radio and Doordarshan provides maximum coverage to the
population and is one of the largest terrestrial networks in the world. In a country where illiteracy rate is high, the social
responsibility of Prasar Bharati is immense. I appreciate that a number of initiatives were taken by our UPA Government to
further expand the network of Doordarshan and AIR and to introduce new channels and services and to expand the DD
bouquet over DTH. A total of 142 transmitters including high, low and very low power transmitters, 160 cable headends
and eight new studios have been set up by Doordarshan during the last four years.

Sir, there is one TV studio at Madurai started very recently. I appeal through you Sir that that studio should be upgraded
and more programmes should be entertained from the Madurai studio.



Sir, T would like to congratulate our Government for telecasting Lok Sabha and Rajya Sabha proceedings. These broadcasts
get wide appreciation from the viewers all over the country. But in certain places the cable operators are not providing
these Lok Sabha and Rajya Sabha channels. So, action should be taken against those cable operators.

Sir, visual media has been playing a major role in creating public opinion in the country for the last so many years. This
trend witnessed in the country has both welcome and unwelcome features. Message to the people gets across very fast
through visual media. But minus points of this media is increasing day-by-day. There is a rat race among certain visual
media to break news. This rat race creates problems for the well-being of the community. For example, when communal
and caste clashes take place, the print media, by and large, maintains balance and normally does not reveal the identity of
those killed in clashes. This behaviour, a welcome feature, has helped to bring about normalcy. But certain visual medias
very often do not behave responsibly and many a time reports events which lead to aggravation of tension. In the name of
investigative journalism the visual media conducts parallel investigations and comes to certain conclusions. While I salute
the visual media for exposing skeletons of undesirable elements, these investigations come in the way of independent
judicial action.

There is a need for a regulatory body for the visual media on the lines of the Press Council. We know that the Government
cannot interfere in these affairs but the visual media channels should come together and create an independent set up
which is most urgent and necessary. The visual media also should shun violence and excessive sex in their programmes.
Glorification of drunken people and smokers should be avoided completely in the interest of the well being of the society
especially for the younger generation. Steps should be taken in the right manner to avoid such scenes.

I wish to thank our Government for giving permission to start a Multi-System Operation Licence for the Government of
Tamil Nadu. The Tamil Nadu Government Cable Corporation has come out with the idea of serving the people in the cable
area. At the moment, the cable system is serving the people and collecting a lot of money from the common people. By
way of this new system, the consumers will be benefited by paying less charges.

With these words, I support the Demands for Grants of the Ministry of Information and Broadcasting.

offerett sfton Riz (Rrapeis): a@ice, et 3 ad 2008-09 & fére yact 3iiz yARvr iRt & 3ielior sfolcror ol U2 aaf 3 el dol P fere
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PROF. M. RAMADASS (PONDICHERRY): Sir, I rise to support the Demands for Grants of the Ministry of Information and
Broadcasting.

As you know, the hon. Minister is seeking the approval of the House for an expenditure of Rs.1910 crore — Rs.700
crore of Plan Expenditure and Rs.1210 crore of Non-Plan Expenditure. [R27] The Budget estimates for this year are just18.6
per cent above the Budget levels of the last year These enhanced Grants required by the Ministry of Information and
Broadcasting are justified in the light of the yeoman service rendered by this Ministry. As you know, this Ministry plays a
pivotal role in facilitating access to the people of a variety of information and thereby it acts as a medium of information to
the people, gets education to the people and tries to fill the gaps in literacy levels of the people. By taking and creating
awareness among the people about the various Government programmes, it helps the people to appreciate the efforts of
the Government.



Therefore, keeping in view the performance of this Ministry and the requirements of expenditure in the future, I think
the House should appreciate this expenditure of Rs. 1910 crore. Members from the other side were unduly critical of the
functioning of the Ministry. Perhaps, they do not want to highlight some of the very essential, some of the salient
achievements of this Ministry in the recent past, especially after the hon. Minister, Shri Priya Ranjan Dasmunsi, has taken
over. Some new initiatives have been taken. Consequently, today the Ministry, as @ committed organisation is with a robust
and sound health. For instance, the Ministry has made surplus earnings in the last four years consecutively. This amounts
to Rs. 1086 crore. So, this has been the surplus revenue over the expenditure incurred by the Ministry. That means the
Ministry has become an earner of revenue as well as a spender. The Ministry and the various instruments and institutions
under the Ministry have registered a growth rate of 18 per cent. While the Indian economy has registered a rate of nine per
cent, this Ministry and its organisations were able to make a growth rate of 18 per cent which means it is substantially
contributing to the growth of economy, employment generation and income generation in the country, a fact which the
Opposition Members have failed to take into account. This is a significant contribution that the Ministry has made.

Thirdly, I also compliment the Minister for introducing 28 new programmes for this year. Under the Plan schemes, he
is introducing 28 new schemes. Some of the old schemes have been scratched because we have introduced a system of
zero-Budgeting and the Planning Commission said that these schemes may not be profitable and relevant in the future and,
in their place, they have introduced 28 attractive programmes which also deserve our appreciation.

After the UPA came into office, for the first time, a number of laudable schemes have been implemented by the
Government, not only in terms of promoting economic growth but also ensuring social justice to people. This is a
Government which has introduced a revolutionary scheme, the National Rural Employment Guarantee Programme, which
has not been implemented by any country in the world on such a large scale on which we have implemented. This year
alone, we are spending Rs. 14400 crore and the beneficiaries are in the rural areas. How do we communicate many of the
schemes that have been implemented by the UPA Government? We have strictly adhered to the Common Minimum
Programme. When we have evaluated, we have found that out of 150 schemes that we had promised to the people, we
have completed so far 123 schemes of a laudable nature which have a tremendous impact on the rights of the people in the
countryside. But many of the people are not aware of these programmes and in the absence of this awareness, people
would not be able to take advantage of these schemes. Now, who fills this gap of taking these programmes to the people?
The Ministry of Information and Broadcasting, through mass outreaching programme, has conducted a number of
programmes in AIR and Doordarshan as a result of which the people have come to know about it and they are in direct
contact with the officials who are implementing the programmes and, therefore, they are able to get good benefits.
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So, the Information and Broadcasting Ministry has done this publicity work on behalf of the Government which cannot be
measured in quantitative terms, but in qualitative terms. Its outreach has been considerable. Then, the initiative of the I &
B Ministry in terms of upgrading the Film and Television Institute of India into a Global Film School and also the programme
of the Ministry to launch an International Channel are all novel and useful measures that the Government has taken.

Sir, while appreciating the Government for doing so, I would also request the Minister to take into account the following
few suggestions which I will put before the House very briefly.

There is a system called TAM rating. This TAM rating is run by a cartel, by a private company in this country which is
exploiting the entire masses of this country. I would wish that this private ownership must be taken over by the
Government and it is the Government which should determine the advertisement rates.

Then, the Government should control the private cable television networks in this country which are playing havoc with the
people. They are charging any rate which they like. They do not come under any licensing system and they escape all our
provisions of licensing. They are creating problems in the rural areas. The cable television networks must be told that they
should give priority to regional language programmes.

The third issue is that there are a lot of vacancies of officers in the middle and higher levels in various stations of All India
Radio and Doordarshan. These vacancies must be filled up immediately and whatever economy measures that the
Government has introduced in terms of employment of people must be withdrawn in the interest of the large amount of
workload that is beset with them.

Sir, as far as the Union Territory of Puducherry is concerned, I must say a few words. Presently, the All India Radio Station
of Puducherry is working with an interim FM Service of 3 KW power. The new 10 KW power FM Transmitter has to be
immediately supplied to Puducherry so as to increase the coverage and to satisfy public demand.



The employees and multi-crore assets of All India Radio and Doordarshan should be with the Government and the Prasar
Bharati Board should act independently on the lines of Indian Railways. The experience of the last 10 years clearly indicates
that the Prasar Bharati, in the present form, is neither financially viable nor professionally well equipped to face the
challenges of the present broadcasting trends. Hence, financial support by the Government is highly needed to discharge
the national duties.

Now, the Information and Broadcasting Ministry is facing a stiff competition from the private sector and if this competition
has to be overcome, there is only one way and that is to enhance the quality of services that we offer. So, the quality of the
programmes of All India Radio and Doordarshan must be enhanced and they should be in a position to arouse the interest
of the people in the programmes rather than having monotonous programmes where the listeners will be listening to some
discourses or some kind of features. Instead of that, you can go in for some discussions or question and answer sessions in
All India Radio and Doordarshan. So, we have to think on innovative lines to improve the quality of the programmes. Then,
a number of institutions are working under this Ministry and their functioning must be evaluated and monitored by the
Ministry so that we get better benefits out of these institutions.

Then, whatever films are sent by the Films Division to the cinema halls are not being exhibited by cinema hall owners in
many places in the country. So, they must be asked to exhibit those films sent by the Films Division. Now, the Children Film
Society of India has been established and we have almost abandoned the proposal of opening it in Andhra Pradesh because
we are not able to get land. I think the Government is trying to get some land in Maharashtra now. So, that institute must
be started so that it will make a great contribution towards the development of children in this country.

Sir, Olympic games are nearing and I think Rs. 99 crore has been allocated for the I & B Ministry for the coverage. I think
the Ministry will have to expedite the work in connection with the Olympic Games so that we are able to give a good
coverage.

I hope the Information and Broadcasting Ministry is heading for a bright future. I wish the hon. Minister would take all the
steps needed and keep this as an internationally reputed organisation.

SHRIMATI JAYAPRADA (RAMPUR): Thank you Sir. I am here to support the Demands for Grants 2008-09 of the Ministry of
Information and Broadcasting. I am very happy that you have given me the opportunity to speak on the Demands for Grants
of this Ministry.

Sir, I can say that it is a very effective and meaningful Ministry because it is not only for the educated people but also for
the uneducated people who are living in the villages and in the rural areas. It has to give information and has to give a life
model to the interiors also.

In every field, I feel, there are plus and minus points. But I am not here to describe or criticize on any matter, but I would
like to put my points very clearly. Now-a-days in all fields, there is competition, whether it is private channels or
Doordarshan or in the field of entertainment or print media or the electronic media. Everybody is competing with each
other. I feel that the competition should be very healthy. But it seems that it has become 'private channels versus
Doordarshan'.

As far as private channels are concerned, so many hon. Members have given their views with regard to how they are
conducting their channels at the private level, what are all the commercial ingredients in their programmes and so on and
so forth and they have their add-on points so that they can attract people and that their TRP improves.

I would like to know what does the Doordarshan do to attract the common people so that they do not have to watch the
private channels. Doodarshan is available in the interiors, but if we see their programmes or the news, spaftor 13 uz fesareil
& feru Sl uf¥acior cirol &, 3 fere B3 @IS difseiigsiont B Qopar ordl f&ar 38 3) ol yarefl it U opr aidt 2, St 9ft Sored! Sirere1dt Soft &,
dél aR-a12 S3dol ol Aol alal Dl 3|

The minus point is that there is no sufficient electricity in the interiors. I have seen in the villages, as I frequently go
to my constituency, Rampur, that the electricity is hardly available during day time. The electricity comes just before the
people are about to sleep and the children are also in the sleeping mood. They just get one or two hours of sleep and again
there is no electricity in morning. If this is the case, how will they get education?



I want to mention about the print media also. The print media is mirror of the society. 3jas 3o & a 3RAER UGar @I el DT
&) There should be transparency. sit sft ari &1 Slofcl A & Silell AI&d &, 33T Sif S DA BT 3, d A-Uiad Usl U2 BT S 3 3012 St
wrsa B 51 aidl 3 @ fvadt $exf¥ear difsar & ara Adl 8, sadt st B G U1 w2 v 3 &) 3307 oft s  RBara A ot Pfde Preren
aifde, as st ol et 28 3 st st Jure Al Y sraverar 3) A s ot waor arsdt & b S sAacifim afifder 3,

Electronic media is playing a very vital role. & elel a3s s &t aiaid Joicl & whether it is a crime report or whether it is an
entertainment programme or whether it is a traditional programme or whether it is only giving news.[r29

G, 3 3R vep & ard weol atadl g b veadorie af oft uf¥ador cron Sdl &) A ot & 2@ 8, Afdvor adl oerer Rt @Y Rpfeensar ot
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news. d oie oidl cjoll, Afdvol $31 SeGIR Wfeifeaet clel Sodicas 8ld &) S B-3cdd ol 8ff I woll daled 3) Iold [0 3PR A
feaost dt & @ w2 d@g w2 a1 That is why, I would say that whatever entertainment it may be, the media st sft @omret 8,
3ol fere wap aforef¥er ez Aot aga or=dt 3
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MR. CHAIRMAN : Please conclude.

SHRIMATI JAYAPRADA : Sir, please give me a little more time.

AHTURY AN 30U &) Rrore 3 spuofl are gt HifSre,

offarett sriger : wElGy, 52 A ordl dicott. .. (=maarer)
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offereil srigEr : eoemarg 32 Sir, this subject is a very vast subject. safee 331 & 8 Broie 3 wowlie oidl @2 uref,
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aoearG Soll aradl g 3z udifsroe off o aradl g Sir, he is a very efficient Minister and he is also very affectionate. He is
introducing FM but in limited areas they have introduced. The other areas have also to be considered for introducing FM.
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3ERIET ASIGRI, APIIGl of agd el Ael oo &) Mt ava 6t fbew f3disror 3 sc3f3<er wiglele gonmz @ faser smey The script has to be
very proper and meaningful to the society.

Sir, there is one more thing, which I want to bring to the knowledge of the hon. Minister. fibcar $53& & @i & ag adron aad! &.
i I am fortunate enough to be associated with the film industry. I am so happy to contribute myself to the film industry.



This is an entertainment industry, which is generating so much of revenue for the nation. cifeser 212, 3 @6 arT @weon arad! & aie
sa ara # aga gt it § safere [ fbcar 53 o) $sfcaa Rew 2a ¥ awsg, -- when the film industry was suffering, I was the
first Parliamentarian, who had spoken for giving it an industry status —ftscar ss3<t e 3 ora sft @sic @1 o aimar 8, dl g1 g3t
3q d@alc 3 dl @I velldborol oidl et 3) fae sicht oft, S oft @oic 3 velidborer 3 &, df fibea $33¢ & fore @i Gdbat aidt Brerar 3, safs s
§53¢] 3 DAS] cllel B B3 3¢ &) D] abd Sefl Akl w2 8 Eaofifdrrear & darn Burddic 8, 33191 clise divrst &) Io1db few o dol dgd
GIR &1 2@ &) Sil anse 3or &, 3t @1 &1 A gfdwer A frercdt 8| 521 368 B¢ b T Do ST B

This is very different kind of an industry. sit @enar aad &, Y 30d ¢iu siiz dios dif¥ers 3 Gar frear 8, Afdsor arg 3 ol frerarn Forwr
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#EIGH, fbear $s3¢t o 3T ¥ ban @IS yaene ordl &= srn &, RBRRI 531 $53¢ @ defifbe e Sit aafifdrear 3cft doreT Uz ®E @2 &,
3ol feru Udbst 3@ed dloll aifdy) Sl dg delidR 8l &, Jolh e $83¢] 32 & U 31 Uolel B U I J[GIe clrd 21 freron anfge) st 31
$IeY9Ie3A &, 3oIb fere ueilboral & o1 &, a6 Uacl 7 ®As #ft, 331 oft aermz 3 @2As 7 ara @2 &0 sri §) s seciezgmel ¥ 3R derdR 3l
Saofifdricar anel anfée) $A o1 3 3o ciPll I sowident Us gismiidcsr §83¢) i Aumm fien g3n & i aga A el s34 2 AsER & 1o
farefz & 3,

#BIGRI, 5 391 b f ARl A Mo w2 A oend ¢ 3| A araddl g oy e B v @A word o, S 3V 5 Ror-for Jrsell of M w2
Urea! oo g8 8 3T AfS oend &, A @=if? 3 aradt § fop I8 2msft Seis gone Ser aifde sl 53 $53¢ & ferw Aeeft U @ S aifay,

MR. SPEAKER: Thank you very much. I must compliment you on your speech.
Now, Shrimati Ranjeet Ranjan

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI PAWAN KUMAR BANSAL): Sir, the Hon'ble Minister will take 40 minutes for the reply. By
6 o' clock, in any case, we have to conclude. So, you may kindly see as to how we go about it.

MR. SPEAKER: I have kept that in mind; and I got that enquiry made.

Any hon. Member, who wishes to lay his prepared speech, he may do so. It will be treated as laid on the Table of the
House.

ofarctt Fohta Fotor (Fra22m) & sieaet aelaa, 3 qeic @1 Aarelol A B2 26 §, Aol i P ard weon aradt g ...(=aerrer)
IEAGT ABIGA : 3[COI Sl | MUD AR fIorc &) 31U U UGl HTUVT IR 3 frore I AT D3|

offorctt Fofier Fotot & 212, 3mu 3R dia 3 diciel, a ot 3 dleton aiadl &, 321 91T St

MR. SPEAKER: You are so articulate.
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A o1dl b A 3nf¥a2 ofst 3 e far 38 &7 3 anud) waoll argell b aRmr s @it @1 Ad g3 & b Sl st aedl A 3[R | @l 8, acd oidl bl
32 Sl 32 &, e GG A 8 3 37 TADI U ag Accagul orur Kdt oft 3 3ot 2A-amer dldizr de ddt acredl 2 3z acd 3P et IS & 3
T¥c2d Sord! Holl @2 23 3, Aifdvol A & Tec gz o1, A et sifor @2 AT 3) airer St &3t suRier wron RBrar 248 8, a1 otonm HA @2, @6 RBrar
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&l 33 el @orr 3 2 A aga snfls JerzAn &) SR dga AR ular fx S & S @d el d gt arsw avare & Sl &) 33 acb S|
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sodl oregl Ad mer A sl arer Jermd Wl g

are=ret argre  offeret oo ofizer; I am sorry I can give you only four minutes.

* SHRI S.K. KHARVENTHAN (PALANI): I raise to support the Demands for Grants for the Ministry of Information and
Broadcasting for the year 2008-2009.

At the outset, I would like to congratulate and thank the Hon'ble Minister of Information and Broadcasting for
implementing new Advertisement Policy of Directorate of Advertisement and Visual Publicity in October 2007. Originally
60% of all advertisements will go to big newspapers, 30% to medium newspapers and 10% to small newspapers. As per
new Policy, for small newspapers it has been raised from 10% to 15%, for medium newspapers - it is 30% to 35% and
50% to all big newspapers. This policy certainly will help small and medium newspapers.

For the first time in the history, the people of this country are able to see the proceedings of Lok Sabha and Rajaya
Sabha LIVE through the respective TV channels. This is a welcomable setp taken by our Hon'ble Lok Sabha Speaker, Shri
Somnath Chatterjee and our Hon'ble Minister for I & B.

I want to bring certain facts about the private TV channels permitted by I & B Ministry. Nearly 273 Indian Channels, 7
foreign channels are permitted and another 50 foreign channels are permitted to downlink in India. Hence nearly 330
channels are broadcasting various programmes in this country. Out of 273 Indian Channels, some of the channels are very
badly criticising 8% certain noble professions like legal profession, medical profession and judiciary also. It is unfortunate
that in the TV serials Advocates are shown as rowdy and anti-social elements, Judges as corrupt people. These are
demoralizing the institution. I am humbly requesting the Government to issue suitable instructions to all TV channels to ban
these kind of scenes.

Furthermore, I want to mention about vulgarity and obscene contents being shown in "FTV" and "MTV" foreign channels
which are seriously affecting the

* The speech was laid on the Table.
minds and sentiments of the youths in our rich cultured country. These channels are to be banned forthwith.

After assumption of UPA Government at the Centre, our Hon'ble Speaker, Shri Somnath Chatterjee has launched the
Lok Sabha Channel and throughout the country, people are able to watch the daily proceedings of the house LIVE. But it is
unfortunate in most of the areas, the private cable operators are not allowing Lok Sabha Channel and DD, Rajya Sabha
channel in their respective cable network service. As per the notification of the Government of India dated 6-11-2002, it is
mandatory that the entire cable network in the country must carry both the channels. Hence, I humbly request the
Government to take necessary steps to direct all private cable operators to compulsorily carry both the channels in their



network,

Furthermore, I want to bring certain facts in this august House about the administrative employees who are serving
in Prasar Bharati. After enunciation of Prasar Bharati, an autonomous corporation only Engineering and Programme
employees alone were granted upgraded pay scales for getting absorbed in Prasar Bharati. The remaining Administrative
employees who perform vital functions in personnel and financial administration were not considered. They are in warpath
and continuously agitating for their legal rights. It was referred to Group of Ministers. Till date, they have not called for any
consolations and their demands have been not been considered. Hence, I humbly request the Hon'ble Minister to take
necessary steps to resolve this issue amicably at the earliest.

Sir, over the years, film industry in the country has seen unimaginable developments. The producers are investing
crores and crores of rupees for producing a film. This industry generates huge revenue to the Government in the form
Entertainment Tax. However, in the past years, due to invasion of pirated CDs in the market, the industry is greatly
suffering and the new films, which are produced and released in the cinema halls cannot run for longer days. This has
resulted in huge loss to the producers, the industry and also the Government is also

deprived of the revenue of Entertainment Tax. Hence, the Government should take urgent steps to prevent piracy in the
cinema industry.

With these words, I am concluding my speech and supporting the demands for grants.

* SHRI DIP GOGOI (KALIABOR): Sir, As you are aware that in the north east children are being engaged in insurgent
activities, to bring them to the National Mainstream we need the help of Media in a big way, whether it is Print Media,
radio, Television or Cinema etc. The role of particularly Hindi Cinema is a positive one and I should say it is a vehicle of
integrity in the remote part of North East. I would appeal to the Minister to encourage films, which particularly highlight the
futility of violence in the long run. Of course unemployment is a very serious problem in the North East, and also the sense
of isolation. There are few people. Particularly the educated section who are exposed to the other parts of India; through
education. But by and large most of them are suffering the agony of; isolation and neglect. That is why to highlight the;
importance and beauty of the area the government should engage the different media. Of late as part of look east policy of
the government North East have been opened up to neighboring nations such as Moreh in Manipur and Nathula in Sikkim.
We are also demanding the ;opening up of Steel Well Road which runs from Assam via Myanmar to Kunmin of China a
distance of more than 1700 kms. This will transform North East as the gate way of south east asia . I remember that once
our Honorable Prime Minister Dr. Manmohan Singh has said that one day North East will be an active bridge between South
East Asia and Neighboring countries

Here I would like to suggest to the Minister, I & B to encourage setting up community Radio stations in the remote
part of North East to cater the needs of small areas as a peace building efforts. It would be an effective measure for
counter the insurgency in the area. Also, I would suggest to allow M.Ps. to provide funds to these Radio stations out of
their Local Area Development Funds.

I am thankful to the chair to allow me to participate in the discussion.

* The speech was laid on the Table.

* DR. SEBASTIAN PAUL (ERNAKULAM): Prasar Bharati is @ major public sector enterprise on par with BSNL. It has the
biggest network but it is poor in manpower. A great inequality is visible in the employment-employee ratio after the



transformation of Prasar Bharati free from the direct control of the Government. Akashvani and Doordarshan are facing stiff
competition from the private sector. To face this challenge, competitive efforts should be taken for better performance.
There is a virtual ban on recruitment of personnel. Around 25,000 vacancies of transmission executives and programme
executives are now existing in AIR. Programme section of AIR is now running with the help and support of casual
employees. Many of the casual employees have crossed the age limit for UPS'C posts. Such casual employees should be
recognized as part of Prasar Bharati and their assignments shall be apportioned in a manner which will ensure minimum
wages. Though the Ministry was kind enough to upgrade the pay scales in respect of most of the categories of programme
and engineering staff of Doordarshan, the core professionals like cameramen, video editors and graphic artistes, are
neglected. They possess high technical qualification and perform hi-tech jobs. They are small in number -only 563. The
Ernakulam Bench of the Central Administrative Tribunal has passed a judgment in their favour and I hope the Ministry will
redress their grievance.

* The speech was laid on the Table.
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For expansion of terrestrial coverage of terrestrial coverage of Doordarshan, 24 HPTs, seven LPTs and 19 VLPTs
have been commissioned;

160 cable headends have been set up in uncovered areas of North Eastern States;
92 LPTs have been replaced by new automode LPTs;
Eight new studios have been commissioned;
17 Major studio centres fully digitalized and 30 smaller studios partially digitalized;
DD-Rajya Sabha and DD-Urdu Channels have been started;

cltas 2191 oft 331 doter < aeewr 3 f¥arRn siar 8

Mobile TV service started in Delhi with a bouquet of eight channels;



The capacity of DD-Direct Plus has been increased from 30 to 50 channels;

Special package for expansion and improvement of AIR and Doordarshan services in the North-East and Jammu and
Kashmir have been approved.
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MR. SPEAKER : Very good suggestions. I am sorry I had to restrict your time.

Now Shri Ramakrishna Kusumaria to speak, literally for three minutes. [N32]
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MR. SPEAKER: I am sorry that I could give you only little time to speak.
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MR. SPEAKER: Now, the hon. Minister to reply to the debate.

SHRI PRABODH PANDA (MIDNAPORE): Sir, I have given notice to speak. Can I, at least, lay my speech on the Table of the
house?

MR. SPEAKER: Certainly, I have invited you to lay it.

* SHRI PRABODH PANDA (MIDNAPORE): Sir, I rise to support the Demand for Grant. While supporting it, I would like to
make some pertinent points with regard to Prasar Bharati. Sir, it is acknowledged that there are three crucial issues
relating to Prasar Bharati. The identity, funding and functioning of this organization.

In order to establish the identity it is imperative to ask answers to some basic questions, whether there should be a public
services broadcaster and what should it be doing?

One of the basic objectives of the public broadcasting system should strengthen the democratic process by providing
information, strengthening the patriotic zeal. The rich heritage of our country and so on, Promoting debate and discussion
on all vital issues, and providing platform for interaction between the common man and the policy maker. Market forces can
not be expected to take care of these objectives. Broadcasting has unique influences on society on its value system, social
norms, interpersonal behavior and cultural identity.

But in this context the question arises how to combat the market forces in the present functions? The only meaningful
manner is correcting the market deficiencies are through the strong and dominant presence of public broadcasting.



This requires a high degree of commitment to the mission and policy by the Public Service Broadcaster.

Now I am coming to a specific problem with regard to the administrative employees working in Prasar Bharati. Hon'ble
Minister is well acquainted with these problems. It is reported that the extension of upgraded pay scales to them on par
with engineering, and programme employees was principally accepted by Hon'ble Minister of * I & B in august 2005. It
might be referred to GOM But till today nothing has come out.

* The speech was laid on the Table.

In such a situation after several programmes observed time and again, recently the employees are seating in hunger strike
upto death. They are seating at the complex of Akashbani New Delhi and the agitation continues across the country.

I request to Hon'ble minister to respond in course of his reply in this august house itself and call them for a fruitful seating
and negotiation.

Sir, The Process of large-scale commercialization of broadcasting began in the 80's in our country. A reduction of budgetary
support, combined with pressures to raise more revenues to fund expansion, forced pace of commercialization. This
resulted in a reduction on public service programmes as the prime time was reserved for commercial programming which
earned the most revenue. Radio underwent a similar process, though to a lesser extent.

Public service broadcasting is essential in India, but it must be seen as a right to all citizens.

* SHRI FRANCISCO COSME SARDINHA (MORMUGAOQ): Sir, I rise to support the demand of the ministry of Information and
Broadcasting. The healthy policies introduced by the ministry have resulted in the booming growth of broadcasting sector in
the country. It is heartening to note that the ministry came with guidelines which were not there earlier pertaining to this
sector as at present, there are about110 million TV households and 132 million radio sets us this country. So the guidelines
and polices are very important.

Sir, the ministry has expanded the network of DD & Radio with respect to new channels and increasing the coverage to
about 36% of the population of this country. Sir we appreciate that the Ministry has enacted the Sports Broadcasting
signals (Mandatory Sharing with Prasar Bharti) act 2007. This has enabled the public to freely enjoy sporting events both at
national and International levels.

My state is indebted to Hon'ble Minister Shri Priyaranjan das munshi for declaring Goa as a permanent venue for the I.EEL
It is a decision which every Goan has welcomed, feel proud of.

Sir, however I have a request with Hon'ble Minister, Goa with its cultural assets needs a full fledged Doordarshan Kendra,
24 hour news channel on lives with other states. The smallness of the state should not be a bias to come in the way for its
upgradation.

Even though, Akashvani and Doordarshan have a phenomenal growth. They face challenge from private channels like zee,
star and radio mirchi etc. as their performances are more innovative, dynamic and glamorous where as prasar bharati
channels/ doordarshan are less attractive and therefore the viewer appreciation ratio is low. What is indeed is that they
may make sufficient efforts to improve presentation quality and to be competitive to generate higher revenues.

* The speech was laid on the Table.



Sir, Doordarshan Kendra panaji like other major cities has doordarshan set up with the latest equipments. One hour
15 minutes transmission is originated daily from DDK, Panaji. It can fetch more viewership, if the news section is started
here. All the technical facilities are available however independent news wing has to start along with all the associated
sections.

* 31 wrcaemRRIoT Sifen (35Sier): droloflr areIer @GR ST Jcroll YRRV wd gIgelel didrerr & asic wpl wr aaf & s @ ) S s
HIICTRI W1 olld DG & S9I DY 3ol aledl B Sierd aa 3l Areemdl A Soll PBRIA caftp @ |, ufdarR @) 3l AAA TSI B A AT Ul 6l St
STol JAMATe b R aen J9Irst b YA ot @) forfdnT oot aen smoraeior & R smagws 2 siiz Icfaa aF a,

Jicgrer & cIf¥ica 32 SRII Ascauul & 30d A9AD & ol YATIUT He[IcRI JAToll AILHT ol A8 Ane 3 3z Farrn & e aft smagren
SURT @3 AR Ul 3k 339 gut ufearsll & Riert & R ficsel @2 JaraR uqgl & R g2 2ien & #Aacagyi smR &) Bideft serer
WIR AN IADI 376l a1 AR I A, A & bR 3 Gifica giar & siva d Jdislivr *u 3 Jeld ABIGe! & R AIPR gaegpd i
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SIlol el Ased ol <l JARUDI &
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* The speech was laid on the Table.

THE MINISTER OF INFORMATION AND BROADCASTING (SHRI PRIYA RANJAN DASMUNSI): Thank you, Sir. First of all, I

am thankful to all the hon. Members. Almost 17 hon. Members took part in the debate, and they have suggested a lot of
constructive things. But at the outset, I appeal to the Administrative Staff of AIR and Doordarshan (ADASA) Organisation
Employees -- who are sitting on hunger strike -- to immediately conclude their hunger strike and break the fast. It is
because Shri Mohan Rawale had concluded with this issue.

First of all, I would like to mention that I have inherited this disease from the NDA regime, and not in the UPA regime. The
employees went on some protest during the NDA time that led them to the court, and the court gave a direction that extra
pay protection, besides the Pay Commission recommendation, should be given to Programme and Engineering side. At that
time they did not go to the court to challenge the order. On the other hand, they tried to sit on dharna. The then Minister, 1

do not wish to take his name as he was my distinguished predecessor. [r33] He is no more alive. He suspended them and
took action against them. You people did not take up that issue at that time and that is why it has come to this stage now.
When the Group of Ministers first considered this demand that they should be treated as employees on deputation with full
status of Government employees, a new development occurred and they demanded that they should be given pay parity of
ten years before. The bulk of the other employees then said that if these people get this benefit now, they should also be
given a one-time jump. It is a very ridiculous situation. I did have interactions with them three times. I told them that they
should wait since the proceedings of the Group of Ministers are yet to be concluded and I am to argue their case. However,

it is very unfortunate that they have resorted to this without waiting for the conclusion of the proceedings of the Group of
Ministers. I appeal to them with all respect, I am sending my Joint Secretary, to break their fast immediately. I shall sit



with them on 29th again before I go to the Group of Ministers on this issue. However, I again remind Mohan Rawaleji, @&
3ma sl ot fpen & 3ie &t 3iu @2 ad sw) 3muel P ordl R,

SHRI PRABODH PANDA : Assurance was given by you.

SHRI PRIYA RANJAN DASMUNSI: Deliberations of Group of Ministers are yet to be concluded. How can I say anything
before that?

MR. SPEAKER: Mohan Rawaleji may have instigated.

SHRI PRIYA RANJAN DASMUNSI: I would request the distinguished Members of Parliament to talk to NAFED also which
controls 25,000 employees who have taken this benefit. There are other categories of employees also. I would request
them not to try to break the major organization in this mechanism. Try to talk to them and persuade them. I am here to
help them. Our Government has the clear mandate that on the issues of employees we must always be liberal and
sympathetic and not victimize them as was done during the NDA time.

off 31 puTer AICa : IoTDT AeIGT Al TSI 5
31eAST ARG NAEIaoll DID 3T Ao 1Y, =i 0T Do &

SHRI PRIYA RANJAN DASMUNSI: Sir, the mover of this debate, Shrimati Sumitra Mahajan, is not here now. She politely
made a charge against the Government and the Ministry that we are not serious, that we are casual in dealing with things,
and that because of that a lot of schemes have been dropped and a lot of them have been changed. I would like to put it on
record that when we went to the Planning Commission for the final approval, some old schemes which have no relevance
have been deleted and some schemes have been clubbed together. Instead of three, they became two. Therefore, I would
like to say that we have not dropped any ideas; we have rather reinvigorated the scheme and gave it a new dimension.

I would like to inform Shrimati Sumitra Mahajan and her Party about the achievements made so far. The NDA Government
had only proposed the concept of community radio but could not implement it. My distinguished colleague Shri Sharad
Pawar is here. On the direction of the Prime Minister the Group of Ministers met and we had evolved this further and on
19th February 2006, the policy on formation and expansion of community radio network was announced. It is now the
demand of the day everywhere in the country. The last station I have inaugurated was at the Jadavpur University. More and
more requests are coming in for setting up such radio stations from several institutions including Krishi Vigyan Kendras in
various Districts, NGOs and many others. I should claim that the UPA Government took this revolutionary step for the
expansion of community radio network, which the NDA Government could not do. Therefore, I would say that we are
serious enough in our work.

I should also inform that the long-pending demands of the State of Jammu and Kashmir and the North-Eastern States,
which had been ignored by NDA Government, have been attended to by this Government. This Government provided a
special package for the North-Eastern States in May 2006 with a provision of Rs.122.55 crore for software and Rs.134.30
crore for hardware. It was a revolutionary step in the North-East which made a number of improvements in the HPTs in
Port Blair, Kokrajhar and several other places. The North-Eastern region, which was totally ignored during the NDA regime,
was taken care of. For Jammu and Kashmir, a special package was cleared by our Cabinet in May 2006 which provided
Rs.143.32 crore.

We have been hearing the complaint from the people of Jammu and Kashmir that while they cannot hear or watch Indian

broadcasts in our territory, they can hear the Pakistani television and radio programmes. From the 15t" of August, 2008, we
shall not hear this complaint because all the equipment needed to ensure this would be installed and will become
operational from that day.[KMR34]

Therefore, you would find as to what change our Government is making and what NDA Government has made. Shrimati
Sumitra ji has unnecessarily levelled these charges. I do not like to accept these charges and I politely inform her and ask

her to try to see the achievements. This year being the year of completion of the 601" year of Independence; last year, for

the completion of Centenary of the Mahatma Gandhi's Satyagraha; this year also, we are celebrating the 101t year of the
war of Independence although not completed. Taking all these things into account, Rs.31 crore profit has been made after
long years by the Publication Division alone by printing the classic documents of Satyagraha, the national revolutionary



fighters, and various other literatures. I would like to inform the House that the Publications Division is earning profit not
only on the Employment News, it has also been tied up with the IIT, Kharagpur, which is giving us additional revenue now
in the Ministry's, Publications Department. I would like to inform with all humility that while you tried in your regime to wind
up the NFDC, the National Films Development Corporation; when you tried to close down the Song and Drama Division;
when you tried to close down Photo Division; we kept them not only alive but we have also given more strength and made
more expansion. So, the approach and the vision between these two Governments should be understood first.

MR. SPEAKER: Mr. Minister, please do not refer to me.

SHRI PRIYA RANJAN DASMUNSI: Not you, Sir. Please do not take it personally. By your sustained initiative and efforts, the
Lok Sabha Channel occupied a greater horizon in transmitting the Parliamentary proceedings, which is most constructive.
With your initiative and with the support of the entire House, the Lok Sabha Channel is now being talked about by all the
people in the country as the national movement programme. The way you have occupied and encouraged the Lok Sabha
Channel, I tell you, Sir, with pride that it is a special thing not only in India but also in the whole of Asia, there is no parallel
to this channel so far as the Parliamentary proceedings and the history of Parliament are concerned.

MR. SPEAKER: I am thankful to all sections of the House for their kind support and my particular gratitude to you, Mr.
Minister, for your wholehearted support.

SHRI PRIYA RANJAN DASMUNSI: Thank you, Sir.

MR. SPEAKER: I would like to make a simple and an important correction. It is not only in Asia, but also in the whole world,
it is the only Channel, owned and run by Parliament. There is no other channel in the world.

SHRI PRIYA RANJAN DASMUNSI: Now, I would like to inform the hon. Member, Shri Suresh Prabhu, who is not here, that in
Bangalore also, a 30-minute Konkani programme is telecast; in Sindhudurg and a place called Ratnagiri, we started long
back, every day we telecast programme. In Panaji, from 6 to 7.30 p.m., we do release the Konkani news item; every Friday,
from 6 to 8 p.m. In Ratnagiri, in regard to the telecasting and radio transmission, the hon. Member has asked me to
improve it. I would like to reply that it has been improved from LPT to HPT, without his knowledge. I think, he does not visit
his constituency frequently. I would like to inform the hon. Member that next time, I would take him personally to show him
as to how it has been improved.

I would like to inform the hon. Members that these are the few achievements, humbly and with all modesty, I claim that
this Government has been able to achieve through this Ministry.

Now, I come to 24-hour Urdu channel. It is not only because of the minority population, the Urdu channel programme and
the software, the way it is being developed now, I would tell with honesty, even the people of Pakistan say that if they
have this kind of software, they would have been benefited. This is the way, objectively and impartially, in a different
dimension, we conducted the channel. But I admit that much more software is required. I hope to get money by the end of
this year. Doordarshan has already taken steps to strengthen the Urdu channel. In this matter;, I sought the advise of the
eminent Members of Parliament to form a powerful Urdu Channel Advisory Board and I got the name of the distinguished

Member of Parliament, Shri Habib Tanwir, and a few other names, on which I would act before the 15 th of August so that
the Urdu Channel gets a new dimension. [r35] It was not there at the time of the earlier Government.

Another thing I would like to talk about is that earlier the display of the games of national importance, like the finals of
Hockey or Cricket, our National Team's performance in major Tests or One Day, was limited to the Private channels for
which we have to give money. With the help of my great friend Shri Sharad Pawar, the BCCI President and also the Minister
of Agriculture who had to take the brunt, we have been able to accommodate the people in general in the terrestrial
channel to watch all these things. I brought a Bill in this regard and Parliament has approved it. Yet, I do feel that
something more needs to be done. I am approaching the Planning Commission to plan DD Sports of the terrestrial network
so that private channel will not object if I can show it on terrestrial network. It will take at least Rs.1200 crore. If I get the
support, I will do it. If I do not get the support, I will have to cry before Shri Chidambaram. What else I can do!

I would now talk about the DAVP I think Shrimati Sumitra Mahajan is not here. We all talk of newspapers; small and
medium. What was the approach of the UPA? The UPA Approach was to increase the advertisement value to the small and
regional newspapers; give paramount importance to the language dailies; do not give that much importance to the English
dailies, a bigger daily. We have done the exact thing. We have increased from 16.82 to 28.3 for the small and medium and
for the big we brought down to 51 per cent. For English, we brought down to 27.53 and this has resulted in an increase of
Hindi and other languages to 33.52. This is the approach of the UPA. So, the approach and the vision should be understood
first before you singularly take up an issue to criticise us. The vision and the approach of the NDA and the UPA make it



clear as to how much we are concerned.

I accept the complaint made by Shri Tathagata Satpathy. Yes, due to hike in the price of the newsprint, new small
and regional newspapers are facing a crisis. Next week I am having a meeting with the Commerce Ministry in this regard to
address the issue and to ensure more justice to the small and regional newspapers so far as newsprint is concerned.

MR. SPEAKER: But there was no reporting of Parliament.

SHRI PRIYA RANJAN DASMUNSI: I am coming to that, Sir.

SHRI KHARABELA SWAIN (BALASORE): Mr. Minister, I have an important point. You are talking about the newsprint.
SHRI PRIYA RANJAN DASMUNSI: Newsprint is not in my domain. It is in the domain of the Commerce Ministry.

SHRI KHARABELA SWAIN : Yesterday, there was a debate on the Demands of the Ministry of Rural Development and not a
single word has been printed anywhere. If that is so, why do we give newsprint to the newspapers? That is what I would
like to point out.

MR. SPEAKER: I am glad that once we have been able to agree with each other.

SHRI KHARABELA SWAIN : Why should we give them the newsprint? Unnecessarily they do not print
anything....(Interruptions)

SHRI PRIYA RANJAN DASMUNSI: I fully share your concern. In this House the most important debates on Defence and
Rural Development had taken place. Even the debate on Price Rise got little coverage but Defence and Rural Development
exhaustively...(Interruptions)

MR. SPEAKER: But not Sharad Ji's speech.

SHRI TATHAGATA SATPATHY : That is only English media which is ignoring. And, that is all that we have noticed here.
Regional media does cover these things.

SHRI PRIYA RANJAN DASMUNSI: I can assure the House, Sir. ...(Interruptions)
SHRI KHARABELA SWAIN : I do not agree with him.

SHRI PRIYA RANJAN DASMUNSI: Do not have a quarrel between BIP and BID here.
MR. SPEAKER: You do not read his Paper.

SHRI PRIYA RANJAN DASMUNSI: Sir, I have noticed this issue. I am really shocked that this has happened. I believe not in
confrontation but in dialogue and persuasion. Next week I have planned to take up the full proceedings, all the debating
points which the Members took up today which are addressed to the electronic media and the print media. I am going to
call a meeting, only to show respect to the Parliament on all these points, with the concerned agencies in the I&B Ministry
and after that we will decide what kind of things we can evolve because I believe control, regulation, and interference are
not the solutions in a free country. We must talk to them. We must persuade them. Through persuasion many things have
been done. Through persuasion we have avoided great crisis which have come before the nation. sar $3 31 @ ot <9,
f¥ermerer b @@ @Yy That is the approach of the Ministry of Information and Broadcasting. I would just come back to the
issue of vulgarity.

JEALT FABIGA: el ST XMV

SHRI PRIYA RANJAN DASMUNSI: Again I would make a request to the hon. Members. asur graen Sft ddt 3 9t 3orat vas sriasT
& 281 §) 96 3NDST JoIb2 of TaRIY) ol el A 3 po dorca B Po il B fore g AP A dg o2 &) ¥ 3orbt ara weon arean g Sir,
280 notices and show causes were served and we took immediate action against many channel. This is what we did in
comparison to many other things in the earlier regime. I can say it with facts. smu forer et 6t dar & @iz 3 @s & &, before
the court took any action, the Ministry took action of at least banning the Channel for the first month. Then, of course, we
are duty bound to hear their complaint and then respond to things. So, it is not that we have not acted. Rather sometimes
people accuse me that I have become a moral police officer but I am not. I am trying to respond to the passion of the
people, the students, the youth and the children.

I come back to the matter of children films which was raised by Shrimati Jayaprada and many Members here. In the UPA's
vision, for the first time, we have abolished even Rs.2 ticket for seeing children film which was not done earlier. When the



Chairperson of UPA went to inaugurate children film festival, she declared it and we are acting till now on that assurance.
Now children could see children films without paying any money. This was also the decision of the UPA Government. More
money than what was provided in the last ten years has been provided for children films because talented people should
come and produce films for children. That is our vision.

Now I am coming to the Institutes. Again Shrimati Sumitra Mahajan quoted a wrong figure. In the Tenth Plan, there was no
concept of increasing the support to Satyajit Ray Film Institute or to give Asian model or an international level training

centre to Pune. It has been done in the 11t" Plan in our regime and full money has been allotted. So, please verify your
figures with facts and do not go by the wrong information.

I saw the Satyajit Ray Film Institute in the presence of our distinguished Members from Bengal. Six times more than what
was allotted in the earlier six years has been given to it. The equipment which we have hired are not available in any part
of India in a private studio. We have hired and bought these equipment for Satyajit Ray Institute. The only thing is that for
new courses, I have to approach the Planning Commission. If they approve that cost, certainly we shall start it. But I would
tell that it is going ahead and no less a person than Shri Buddhadeb Dasgupta has agreed to Chair this Institute with new
vision. Therefore, we are not doing politics but we are doing the job for the country with a new approach.

Insofar as programme is concerned, @wzun it o wal [ 1@ wR B diSl et sl ) 721 Yo cerm 8 b 3o8ior 3 dav ordl fva
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Hotlgol Bz DA sisT WaALsl M2 el At a1 of DA sisT WarRN? g0l Ad oI fExaren asief St o BIA sist warl, el dalge I}
Sft of B3 SisT BEIRT 3MF MASH a1 of BIA ST WEIRN, A @I G =i g Jor & el @l f&aren arsd & &6 o1 & ud gemericft 3
sist waard A7 This is the objectivity I learnt in UPA which was unfortunately not there in NDA regime. I am sorry to say
this.[R36] & serer v sidl cjon aelifts I war & Afdpet A dlel-are ard MU ARI6r Ixell aladl & fbear Wadtaer o Dsftan A Resi
®RPR doll, 31U 33 Afore

Sir, the Cannes film festival is one of the world's most well-known film festivals. Our Government and our Ministry have

been able to create a world opinion in that festival to honour India's 60t" year of Independence. The festival organised an
Indian show; there was an Indian scene and also an Indian desk separately this year. This is unheard of. This was done
only to honour India. This has been the level of our persuasion.

Sir, two other things happened in the Cannes film festival. They had accepted some of our films in that show to glorify
India's contribution to the film industry in general. It was not done earlier. It was the effort of this Government.

Sir, I would like to mention a point about film archives. The film archives and other things were totally ignored by the NDA
Government. Did they ever think of devising ways to preserve valuable materials of the film division? The hon. Prime
Minister and the UPA Chairperson in a private dinner advised me that such materials should be preserved, irrespective of
party affiliations, in a proper manner. It is for the first time we allocated funds for this purpose and I would like to inform
the House that three-fourths of the works of the archives have been completed and 90 per cent of digitalisation has been
done. Not only that this Government has also formulated the concept of moving images to keep history alive in the film
division complex at Gulshan Mahal in Mumbai. We have allocated huge sums of money for preserving the images in the
museum. That is being done by the agencies and I would like to request the hon. Members that whenever they visit
Mumbai, they should at least once visit the museum to see for themselves as to how it was 10 years back and how it is
now. This is how this Government is paying attention to every aspect.

ISR U Sft of A STaral A ollf¥=Iel WISI, 3 $ADI cllsd SAs]) PR AU SXoll dlagd & b Hrzslt a1 of A afer forn, as sff 38 sma
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MR. SPEAKER: You can even see the Dandi March by Mahatma Gandhi in our Parliament museum.

SHRI PRIYA RANJAN DASMUNSI: Sir, I would like to mention another thing here. For the last 20 years the prize money for
the various film awards presented by Government was very meagre. For the first time we have increased five times the
value of the prize money for various awards. How come the prize value of a prestigious award like the Dadasaheb Phalke
be worth only rupees one lakh? The content of the award also has changed. Besides, from this year we are giving life time
achievement awards. Shri Tapan Sinha from Bengal, Shrimati V. Saroja from Tamil Nadu, Ms. Lata Mangeskar and Shri Dilip



Kumar from Mumbai have been chosen for this purpose this year. This also is a creation and achievement of this Ministry.
There are no two opinions about the selection of the persons for this life time achievement awardees. It is not correct to
say that we have no approach and no vision. On the other hand, our vision is completely different.

Sir, on the issue of Bharat Nirman, I would not like to make any comparison. In Bharat Nirman, how many times does one
see the face of the Prime Minister? How many times does one see the face of the Ministers in Bharat Nirman programmes?
But we all know in the India Shining programme what all faces we saw. The cassettes are there to show that. So, please
try to understand the objectivity and transparency with which this Government is functioning. That is the work of the
Media...(Interruptions)

MR. SPEAKER: Please do not record anything.
(Interruptions) 4€'*

So long as India will remain and so long as the Sun and the moon will continue to rise in this planet, you cannot write off
the names of Mahatma Gandhi and Nehru from the history of this country. What can I do about that? ...(Interruptions)

MR. SPEAKER: Nothing will go on record.
(Interruptions) G€; *
MR. SPEAKER: Mr. Minister, you may please address the Chair.
All other submissions are unauthorized and hence not to be recorded.
(Interruptions) G€;*
SHRI PRIYA RANJAN DASMUNSI: I am proud that there are some freedom fighters in India ...(Interruptions)
MR. SPEAKER: Please do not address him. Address the Chair, please.

...(Interruptions)

* Not recored.

SHRI PRIYA RANJAN DASMUNSI: I am feeling proud that irrespective of parties, there are some great martyrs in the country.
There are some families who did good work for the freedom of our country irrespective of parties and sacrificed their lives for the
country. We cannot write off their names only on your request or suggestion.

I think, you should have congratulated the Ministry of Information and Broadcasting for one work. 3@ elisii a1 @warl &5 Jas
3o HI-Ye P dolcl 3R RIIeilsl & dolel GXI 8, Gg9lor =il ordl Gact & 3iiz ararcan anelt bi aft Jorc &) asrcan aneht b omeaa arft sz
AcAEE DI AT Hach! Rbell 3BT Bl 8, 3B HU2 MU olor? olal 3 Al & Tl ©3| Al i UMDl Dadl & 5 aasd odl, A8 acidr
233]1]

I promise the House that on some of the issues which have been raised, I will call the concerned agencies and I will
debate with them. Our Cable Network Regulation Act requires some intervention. I agree with Shri Ram Kripal Yadav. I
shall have a look into it. I will talk with the Ministry of Law and the State Governments. It is because part of it is under the
State Governments so far as monitoring is concerned. I cannot bypass the State Governments and do it only unilaterally
sitting at the Centre. We have done a great job in the area of MSOs in the Cable Corporation of Tamil Nadu. The poor
people are getting it at a cheaper rate. We have given at a cheaper rate in CAS areas and we shall expand it in much more



areas. TRAI has already given its recommendations. But I hope that within the time that we have in our hands, we shall
accomplish much more in the media sector and the film sector than what you could dream of in the NDA period. This much
I can tell you honestly. It is not a quarrel. Please bear with me and have faith in the Ministry. We are not doing politics. We
are explaining the truth and I will tell you the credibility which is the last point which I always talk of.

With the permission of the Chair, with your indulgence Sir, I would tell that the hon. Speaker one day conveyed to me that
before he goes to sleep, he hears the DD-News and the Radio news. I request all of you to watch every Channel. Do not
insult any Channel. No Channel is bad. Some channels are objective. Some channels are sansaniand.some Channels are
breaking news 20 times but we should know against whom we are fighting. The House should know it and I need the
protection of the House.

TRP is a game plan . It is not a regular mechanics. In the 100 crore population of India, about 6000 houses are
selected in the big metropolitan cities that are operating the meter and giving the rating ignoring the entire Bihar, entire
North-East and ignoring the entire Eastern UP. You see what is happening! That reading goes up and down to the stock
market to increase the rates. And Doordarshan is fighting for that. I am the only Minister who came, intervened and held
meetings and immediately after that, before I left for Mumbai, I got five threatening calls. The Member of your own Party -
I will not take her name because you will expel her from your Party - provided me the first information as to how the
manipulation is going on. She was also threatened by phone. This is the mechanics you have built and I am trying to fight it
out. I hope I will be successful and to show to the whole world that transparency will prevail. At the end of the day, I would
like to conclude by thanking profusely the staff of Prasar Bharti for giving news on time. ...(Interruptions) sirsigdt faen e ordf
&I

You take the case of only Assam. The National Games are held. Children are in panic as to whether to go there to
participate or not. Yet they send their children to participate in the National Games. It is not the Private Channel which
covered it. It is only Prasar Bharti which has covered it. This is how they are functioning and working. sitsigdt doter & fore arar
PuIel AlGa Sff of it dletl &, 3 308 adroll algdl g aRlifeh clodal & f&1ma 3 dotel Blar &, 33D IsAcT 31 3ol B ferg At frfored 9 aat aer 3t
& fib2 oft & a @1 & o Ao v Yrsde dorer BT WY B2 Mgl dotet are] @2 e ) Afdvor Ggeler B GRI $AP FUR AW 21T Aeed i
15 3@ @i gar

12, fepamell & Qioger & @i 3 e aat ar[b37]; I am thankful to the Minister of Agriculture. They provided a lot of money to do
this programme. We have to increase the frequency of the agricultural programmes and the krishiactivities. A number of
channels are there where Akrishi programmes are telecast. But I will request the Prasar Bharati Board to examine whether
select-hour krishi channels could be considered for the rural people who are not in the field at that time. If they are shown
during the day time, they will not be able to watch it because they will be in the fields. How will they know about them? So,
these are the achievements of the DD and the Prasar Bharati.

For the first time, we are fighting against piracy. The State Government of Tamil Nadu has enacted a good Act. I give
utmost importance to the film industry and the piracy issue. The FICCI and the CII gave me a good report. Shrimati
Shabana Azmi headed a Committee. We got its Report. We shall hold a plenary in Mumbai and take a policy decision in this
matter so that piracy could be fought both through technical device of digitalisation and also through administrative device
of the State Governments. This is all I can submit today.

MR. SPEAKER: You can speak for another five minutes' time. Otherwise, I have to take up other Ministry's Demands for
Grants.

...(Interruptions)
SHRI PRIYA RANJAN DASMUNSI: Our Ministry did not behave in a partisan manner. ...(Interruptions)
MR. SPEAKER: I will try to accommodate the hon. Members.

..(Interruptions)

SHRI PRIYA RANJAN DASMUNSI: Let me inform the House that because of the transparency in the bidding process, which
our Government did with regard to FM radio — I repeat that because of the transparency in the bidding process during our
Government's time — we have achieved the great goal of earning more than Rs. 1,500 crore as revenue only in the bidding
process of FM radio. ...(Interruptions)

SHRI TATHAGATA SATPATHY : What about the monopoly in FM radio? ...(Interruptions)



SHRI PRIYA RANJAN DASMUNSI: In regard to big monopoly operation in the FM radio, I agree with Shri Tathagata
Satpathy that this unfortunate trend is going on. We have to address this issue very aggressively and progressively.

At the cost of my being blacklisted in many pages of media, I tell you that I am going to have a new device where the
whole thing could be shared with every section and not with just select houses. It is true that in various names they bid
and grab it.

I will request hon. Members to spare two days' time during the next Session to see the Information & Broadcasting
Ministry's production of Kranti Yatra. ...(Interruptions)

SHRI P. KARUNAKARAN (KASARGOD): There are a number of posts which are lying vacant. ...(Interruptions)
SHRI PRIYA RANJAN DASMUNSI: I have said that the GoM is to dispose of this issue within a week.

In regard to Kranti Yatra, I would like to request hon. Members to come and see as to how it has been produced. You will
not be able to believe the kind of work done by the common artists who are not well paid. Yet, I claim that it is a great job.
I will take the hon. Speaker also, but in the next Session.

It starts from the Battle of Plassey, then it goes to Sepoy Mutiny, the First War of Independence; then 15t August. The
whole thing is produced in a light and shade way in a great manner. Many experts came and told me to improve it. We plan
to do the improved version. We will take all MPs to watch it. ...(Interruptions)

MD. SALIM (CALCUTTA-NORTH EAST): What about the documentary on Bhagat Singh's Centenary?

SHRI PRIYA RANJAN DASMUNSI: Several documentaries and other things have been produced.

I want to inform the House officially now that the National Implementation Committee assigned a task to the
Ministry of Information & Broadcasting of making a feature film in remembrance of the First War of Independence. A
Committee was constituted consisting of Shri Shyam Benegal, Shri Yash Chopra, Shri Javed Akthar and Shri K.L. Jadav,
historian. They, after a comprehensive discussion — we did not interfere — have taken a decision and the film is going to be
produced very shortly. The title of the film will be "Tathia". In this regard, Rs. 25 crore will be contributed by the
Government of India and Rs. 25 crore will be contributed by the private producer with total return of the Government
money to the Government and make their money on their own. The process has started.

I want to tell you that in the film world, our name is at the peak. In African market, in European market and everywhere
else, there is a demand for Indian movies and films. [a38]Our news staff are real ambassadors in this country so far as
cultural point of view is concerned. ...(Interruptions) Yes, some films are a flop. We cannot take the blame. The Ministry
does not make films, but some very good and better films are coming. I promise and I assure the House that NFDC is
launching a new programme to invite new talents, and of the past again by investing money to create new art films and
creative films in the film horizon of the country. While NFDC was going to be closed by the earlier Government, I kept it
revived and my dear colleague, Shri P. Chidambaram, at least considers some money to be put here. We are all grateful to
him. ...(Interruptions) 1 express my gratitude. &€, (Interruptions)

MR. SPEAKER: We are grateful.

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI: I will request Shri Chidambaram in front of you, Sir that if the Ministry of Finance extends
a liberal hand for the next six months, we will show wonders in the Ministry of I & B so far as films and NFDC are
concerned. ...(Interruptions)

As far as employees' issues are concerned, the Government discusses them. I cannot discuss the ground proceedings in
the House. I will take it up in the final meeting of the GoM and the Chairman, Shri Shivraj Patil, is very much sympathetic
for this Prasar Bharati issue and the other issues.

Therefore, once again I would request the House to the fasting employees to break their fast and allow me to talk to them



on 29th and to report to the GoM objectively. ...(Interruptions)
SHRI P. KARUNAKARAN : Sir, they are on the fast. ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI: Please listen, no assurance can be ensured. The only assurance is that I talk to them on

29" and report back to GoM objectively. This is my assurance. ...(Interruptions) 1 will do it as quickly as possible.
...(Interruptions)
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...(Interruptions)
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MR. SPEAKER: Mr. Minister, do you want your Demands to be passed or not?
...(Interruptions)
SHRIMATI JAYAPRADA : The film industry has been recognized as an industry by the Government. ...(Interruptions)
off RrZsior erergiont: amu siat Garr @at fifSe, Iorapt Seet frer simoeT ... (awrer)
MR. SPEAKER: I am sorry. Time here is essential.
...(Interruptions)
MR.SPEAKER: He will call you to tea or something.
...(Interruptions)
MR.SPEAKER: Time element is there. Shrimati Jayapradaji, you know this.
...(Interruptions)

MR. SPEAKER: Shrimati Jayapradaji, what are you doing? It cannot be done. You should know these things. You are an old
Member of this House.

..(Interruyptions)

MR. SPEAKER: I shall now put the Demand for Grant relating to the Ministry of Information and Broadcasting to the vote of
the House.

The question is:
"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the
Fourth column of the Order paper be granted to the President of India, out of the Consolidated Fund of India,
to complete the sums necessary to defray the charges that will come in course of payment during the year

ending the 315t day of March, 2009, in respect of the head of Demand entered in the Second column thereof
against Demand No. 59 relating to the Ministry of Information and Broadcasting."

The motion was adopted.

MR. SPEAKER: Now, we come to Item Number 18, not quite forensic though.
«(Interruptions)
3reAgr ABNGA + =1 D2 36 & ama? You know that there is something called 6 p.m.

«(Interruptions)



SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, I am on a point of order. ...(Interruptions)
MR. SPEAKER: There is no Business. It is not allowed.
(Interruptions) 3€; *

MR. SPEAKER: I shall now put the Outstanding Demands for Grants relating to the Ministries/Departments to the vote of
the House.

The question is:

...(Interruptions)
SHRI VARKALA RADHAKRISHNAN : Sir, I am on a point of order. ...(Interruptions)
MR. SPEAKER: There will be a constitutional crisis.

...(Interruptions)

MR. SPEAKER: You please explain to him that he will not get his allowances. [a39]

* Not recorded.
18.00 hrs.

SUBMISSION OF OUTSTANDING DEMANDS TO
VOTE OF THE HOUSE (GUILLOTINE)

MR. SPEAKER: I shall now put the Outstanding Demands for Grants relating to the Ministries/Departments to the vote of
the House.

A« The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the fourth
column of the Order Paper be granted to the President of India, out of the Consolidated Fund of India, to complete the

sums necessary to defray the charges that will come in course of payment during the year ending the 315t day of March,
2009, in respect of the heads of Demands entered in the second column thereof, against:-

(1)



Demand Nos. 1 to 3 relating to Ministry of Agriculture;

(2)

(3)

(4)

(5)

(6)

@)

(8)

9)

(10)
(1)
(12)
(13)
(14)
(15)
(16)
(17)
(18)
(19)
(20)
(21)
(22)
(23)
(24)
(25)
(26)
(27)
(28)
(29)
(30)
(31)
(32)
(33)
(34)
(35)
(36)

Demand Nos. 4 and 5 relating to Department of Atomic Energy;

Demand Nos. 6 and 7 relating to Ministry of Chemicals and Fertilisers;

Demand No. 8 relating to Ministry of Civil Aviation;

Demand No. 9 relating to Ministry of Coal,

Demand Nos. 10 and 11 relating to Ministry of Commerce and Industry;

Demand Nos. 12 to 14 relating to Ministry of Communications and Information Technology;
Demand Nos. 15 and 16 relating to Ministry of Consumer Affairs, Food and Public Distribution;
Demand No. 17 relating to Ministry of Corporate Affairs;

Demand No. 18 relating to Ministry of Culture;

Demand No. 27 relating to Ministry of Development of North Eastern Region;

Demand No. 28 relating to Ministry of Earth Sciences;

Demand No. 29 relating to Ministry of Environment and Forests;

Demand No. 30 relating to Ministry of External Affairs;

Demand Nos. 31 to 33, 35, 36, 38 to 44 relating to Ministry of Finance;

Demand No. 45 relating to Ministry of Food Processing Industries;

Demand Nos. 46 to 48 relating to Ministry of Health and Family Welfare;

Demand Nos. 49 and 50 relating to Ministry of Heavy Industries and Public Enterprises;
Demand No. 56 relating to Ministry of Housing and Urban Poverty Alleviation;

Demand Nos. 57 and 58 relating to Ministry of Human Resource Development;
Demand No. 60 relating to Ministry of Labour and Employment;

Demand Nos. 61 and 62 relating to Ministry of Law and Justice;

Demand No. 64 relating to Ministry of Micro, Small and Medium Enterprises;

Demand No. 65 relating to Ministry of Mines;

Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.

Demand No.

66 relating to Ministry of Minority Affairs;

67 relating to Ministry of New and Renewable Energy;
68 relating to Ministry of Overseas Indian Affairs;

69 relating to Ministry of Panchayati Raj;

70 relating to Ministry of Parliamentary Affairs;

71 relating to Ministry of Personnel Public Grievances and Pensions;
72 relating to Ministry of Petroleum and Natural Gas;
73 relating to Ministry of Planning;

74 relating to Ministry of Power;

76 relating to Lok Sabha;

77 relating to Rajya Sabha;

79 relating to Secretariat of the Vice-President;



(37) Demand Nos. 83 to 85 relating to Ministry of Science and Technology;

(38) Demand Nos. 86 and 87 relating to Ministry of Shipping, Road Transport and Highways;
(39) Demand No. 88 relating to Ministry of Social Justice and Empowerment;

(40) Demand No. 89 relating to Department of Space;

(41) Demand No. 90 relating to Ministry of Statistics and Programme Implementation;
(42) Demand No. 91 relating to Ministry of Steel;

(43) Demand No. 92 relating to Ministry of Textiles;

(44) Demand No. 93 relating to Ministry of Tourism;

(45) Demand No. 94 relating to Ministry of Tribal Affairs;

(46) Demand Nos. 100 to 102 relating to Ministry of Urban Development;

(47) Demand No. 103 relating to Ministry of Water Resources;

(48) Demand No. 104 relating to Ministry of Women and Child Development; and

(49) Demand No. 105 relating to Ministry of Youth Affairs and Sports."

MR. SPEAKER: I am thankful to the hon. Prime Minister not to have added some more Ministries! The Speaker would have
been in great trouble otherwise. Now, Item 19 — Shri P. Chidambaram.

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): There is a point of order.

MR. SPEAKER: There is no business before the House. So, where is the question of point of order?
SHRI VARKALA RADHAKRISHNAN : I have a point. Even now, I may be permitted to raise it.

MR. SPEAKER: Although it does not arise, but I cannot stop you! You are unstoppable!

SHRI VARKALA RADHAKRISHNAN : If you kindly allow me, I will raise it.

MR. SPEAKER: Would you be happy if I disallow it?

SHRI VARKALA RADHAKRISHNAN : Now, my point of order is under Rule 376 of clause 1 with regard to Regulation of
Business in this House.

Now, the question is that every year, the chances of the Members having deliberation on the various Demands for
Grants are getting dwindled. We had discussion on Demands for Grants pertaining to only four Ministries. It is true that the
Standing Committees are scrutinizing this and they make their recommendations also by submitting their reports. Some
may be accepted while some may be rejected. But there is an opportunity for Members to have deliberations on the
important Demands. Now we have guillotined them. I can understand some of them being guillotined, but guillotined in a
whole sale way is not conducive to a parliamentary democracy.

Even the Prime Minister has mentioned that public corruption is the order of the day. We have to discuss these
matters when the Demands for Grants are being discussed. But unfortunately, Members' right to deliberate on these issues
is being denied. We are not getting the opportunity.

MR. SPEAKER: Now, give me an opportunity!

SHRI VARKALA RADHAKRISHNAN : It is true that there is a scrutiny by the Standing Committees, but that is only for a
limited purpose. The deliberations should take place in this House. The Members should get this opportunity.

MR. SPEAKER: You are repeating now.

SHRI VARKALA RADHAKRISHNAN : Curtailment of discussion, up to a certain extent, is understandable but whole sale



curtailment is quite unwanted, unreasonable and cannot be justified.

So, at least, next year, this must be increased. It is getting dwindled every year. At last, there will come a day when
all the Demands for Grants will be passed by this House without any kind of discussion.

MR. SPEAKER: Enough. Please control him.
...(Interruptions)

MR. SPEAKER: The only thing is that it is not a point of order, you know very well. You wanted yourself to be heard. The
point is, when the Minister of one of the most important Ministries, that is, the Ministry of Rural Development, was
replying, there were about 10 to 15 Members. That is the interest that we are showing! When the Defence was discussed,
there were 15 to 20 Members. Let us not expose ourselves further. I will not mind sitting 365 days a year.

Now, let us come to Item 19. Let there be some introspection also in this House.



